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upon the Government, particularly the Leader of the House, to make a
statement on this issue to clarify the position of the Government because, if
the Government is not serious at all to unravell the truth behind the
disappearance of Netaji Subhash Chandra Bose, paturaily, it will create
further confusion. Therefore, I would like to request the hon, External Affairs
Minister to make a statement in the House so that the people can at least
understand as to what was the intention of the hon. External Affairs Minister
behind his visit to the Renkoji Temple.

MR. CHAIRMAN: Now, the Short Duration Discussions.
....(Interruption).... Do you want to say something?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI JASWANT
SINGH) : My visit to the Renkoji Temple, when 1 was in Tokyo, in no way
compromises the working of the Commission, which the Government has
appointed. The Commission does its work autonomously and independently.
My visit to Japan was organized in consequence of an invitation from the
Government of Japan, and the visit to the Renkoji Temple does not
compromise the working of the Commission. ... (Interruption)...

SHRI JOYANTA ROY: It has been reported that he uttesed something
at the Renkoji Temple and that he will be bringing back the ashes to
India....(Fnterruption).... At this point of time, all this is very confusing.

[The Deputy Chairman in the Chair]
SHORT DURATION DISCUSSION
Unprecedented supercylone in Orissa

THE DEPUTY CHAIRMAN: Now, we will take up the Short Duration
Discussion on the unprecedented supercyclone in Orissa. Mr. Das.

DR. M.N. DAS (Orissa) : Madam, with your kind permission, I rise to
raise the issue of the terrible havoc caused recently to Orissa by the
unprecedented super-cyclone. 1 used the word “unprecedented”, in view of
the observations made by experts of the Meteorological Department, and in
view of the ebservations made by all the external agencies that
....(Interruption)...
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N -DR. M.N. DAS: Then, how can we have the discussion, Madam?

i " THE DEPUTY CHAIRMAN: The Leader of the House is there.
....{Interruption)... Let me hear as to what he has to say.

. THE LEADER OF THE HOUSE (SHRI JASWANT SINGH) : Madam,

the honourable Member's concern that the Minister concerned ought to be
here is entirely valid. He is in transit from the Lok Sabha to the Rajya Sabha.
This is the only time difference that is taking place and it was not known
when exactly the discussion here would start. No disrespect is intended.

THE DEPUTY CHAIRMAN : In any case, the Leader of the House is
here and he would convey the concern of the honourable Member to the
concerned Minister. It is a joint responsibility of the Government.

SHRI GURUDAS DAS GUPTA (West Bengal) : Madam, may I point
out that never before any Short Duration Discussion or Calling Attention
which speaks .... (Interruption)....

SHRI GURUDAS DAS GUPTA : Better late than never.

THE DEPUTY CHAIRMAN : It takes some time to come from the Lok
Sabha. Then, as the Leader of the House has said, we did not give the exact
time for the discussion.

SHRI H. HAUMANTHAPPA (Karnataka) : He has missed the train; so,
he is late. XT3 =T 1T & AT 59 BRI A |
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st W= R : T g7 a9 gen o1 £ Shri George Fernandes will be
here because he is a Member of the Task Force.
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DR. M.N. DAS : Madam, it is the considered opinion of experts and
observers that nowhere in the world, in living human memory, has such a
super-cyclone occurred. Madam, before | come to the nature of the
super-cyclone, | deem it my moral duty to express my profound gratitude to
some of the persons who came to our rescue and help in the succour
operations in Orissa at the right time. | pay my respectful homage to the
redoubtable Chief Minister of Andhra Pradesh, honourable Shri Chandrababu
Naidu, for sending his volunteers, philanthropic groups at the very moment of
the fury of the attack of the super-cyclone on 29th and 30th October; and his
volunteers came in group after group, penetrated into the remote areas of
Orissa, cleared the national highway which was totally cut off from the
outside world. I have seen them working with a sense of dedication and
devotion, rescuing the dying, cremating the scores of dead bodies and
clearing and burning the thousands and thousands of carcasses of dead
animals. They continue to work even today, weeks after the super-cyclone.
Similarly, 1 must bow my head to the Chief Ministers of Jammu and Kashmir,
Punjab, Delhi, Bihar, West Bengal, Karnataka, Maharashtra, Gujarat,
Madhya Pradesh, Rajasthan, Arunachal, and all others, who, by their gracious
gesture, came to the rescue of the people of Orissa. Similarly, | must express
my gratitude, on behalf of the people of Orissa, to all the external agencies,
foreign agencies, jawans of the Army, intermational groups of volunteers,
inter-State N.S.S. cadets, and also to the various political parties who donated
to the relief fund for the distressed people of Orissa. Now, all these things
carry a moral lesson - a lesson that the Orissa tragedy has proved amply to the
whole world that the Indian nation is one family, emotionally integrated so
much so that no part of Orissa, no part of India, would be isolated to suffer its
own agony. ....(Interruption)....
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DR. M.N. DAS : I am grateful to all the persons who came to the rescue
and succour of the devastated State. Now, Madam, | come to the nature of the
cyclone. It has already been said that a cyclone has a natural duration of time.
It can blow for 8 to 24 hours to destroy the area it wants to destroy. But this
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super cyclone continued for 36 hours. It stagnated and remained static over
the area of Paradip, Jagatsinghpur, Kendra Para and some other places. It is a
challenge to the entire scientific community, a challenge to environmentalists,
meteorologists etc. How could this abnormal behaviour take place at all?
Why should this cyclone get stagnated for 36 hours, moving and moving like
the eyeball of the tragedy and causing immense destruction, unlimited
destruction? There should be a time limit for endurance of the pain by the
people. But for 36 hours they were confined to darkness, suffering the stormy
wind, heavy rains and finding themselves so helpless and hapless. It calls for
a thorough investigation. Let the NASA and the ISRO be involved by the
Government of India in ascertaining the cause of this kind of disastrous super
cyclone. After all, we have to think of future attacks like this. Unless there are
‘remedial measures right in advance, the entire eastern coast of India cannot
escape this kind of super cyclones in future. The causes must be ascertained,
and remedies must be thought of. Now, Madam, | can speak one thing with
certainty before the House that the death toll of the super cyclone in Orissa
can never be spelt out with certainty. How can we count the dead bodies?
Which agency will count them? How do you identify dead persons? I give
one or two instances. Paradip is a great port. Every day, thousands of contract
labourers come to this place from different parts of Orissa and also from
outside Orissa. The contract labourers are engaged from the moming, and
they finish their work in the evening. Where do they stay? In makeshift huts
on the sea-beach. If a ten-metre high tidal wave hits the sea-beach of Paradip
throughout the night and sweeps away thousands of people, can any
Government agency calculate or estimate the exact number of the dead
persons? Dead bodies are floating on the sea-beach of Puri carried by waves
from a great distance in bloated form, deformed, decomposed and
unrecognisable. Scores of floating dead bodies appear every day on the Puri
shore.

The other day, only five days before, one of my relatives narrated a
horrible story. He had gone to attend a marriage. The host had purchased big
fishes weighing four or five kilograms. When a fish was cut into pieces, a
human finger, totally rotten but containing a ring studded with a precious
stone came out of the stomach of the fish. From another fish, a rotten ear of a
girlor a lady with an ear-ring came out. In other words, dead bodies had been
swept away into the sea or the river, and the fishes had feasted upon the
human carcass. So far, we, the humanbeings enjoyed fishes, butfishes also got
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a chance to taste the human flesh, because of the Orissa tragedy. We can
never know the number of the dead.

Madam, I am reminded of a German incident just after World War 1. A
German General was seen by his soldiers falling on the battlefront. The: took
him as dead and his name was registered in the list of the dead. Bui, several
months after the war, after hiding in some foreign country, the General finally
reached his home in a small town in Germany and knocked at the door of his
house at midnight. He asked his wife whether she could give him some food.
He was starving for three or four days. His wife said: "Yes, you can take my
food. The ration supply was scanty and there was a meagre amount of
foodstuff. Please run to the Municipality tomorrow morning to get a ration
card for yourself." The next morning, when the General appeared before the
Municipal Chairman, the Chairman recognised him and congratulated him
that he was alive. When the General asked for a ration card, the Chairman
called the Head Clerk. What did the Head Clerk say? He said: "Sir, how can |
give a ration card to a man whose name s in the list of the dead?" The
General asked: " Don't you find me physically alive"? The Head Clerk
retorted: " Yes, you are physically alive, but statistically dead". This formula
of one being physically alive,but statistically dead is working in the reverse
form in Orissa today. Thousands of people are statistically alive, because
their names are in the voters' list, but they are physically dead. So, [ would
like to say that the death toll would range anywhere between 15,000 and
50,000 and no survey, no investigation, no inquiry, no identification will
bring the number of the dead in Orissa to its real mark.

Madam, you know what happened to the State. In this context, I would
appeal to the hon. Minister and to the hon. Prime Minister. This is not the
time to think in terms of politics or political considerations. The whole of
Orissa and the whole of India cries for declaring the Super-cyclone in Orissa
as a pationa! calamity. But there is some kind of jugglery with words; some
kind of ambiguity in interpreting words, some kind of statements which sound
peculiar. It is difficult to find any logic behind it. The non. Prime Minister
announced that the super-cyclone in Orissa is being treated as a national
calamity. But if it is being treated as a national calamity, why not declare it as
a national calamity. It does not involve anything more. It does not dislocate
the political scenario. It does not mean that by declaring it as a national
calamity, you are going to postpone the election. Not at all. So, if you are
going to spend money by treating it as a national calamity, why not declare it
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as a national calamity? 1 am sure, hon. Vajpayee Ji is not imitating his great
counterpart of the last century, the British Prime Minister, Benjamin Disraeli.
Disraeli had developed a habit of belittling the seriousness of certain terms.
For example, how did he treat words like tragedy and calamity. He said "if
Gladstone falls into the River Thames, it is a personal tragedy. But, if he is
rescued from the water, it is a national calamity". Well, tragedy and calamity
are words carrying some significance, some serious meaning, but a Prime
Minister should not have played with such words lightly.

1 am thankful to hon. George Fernandes Ji. He is the head of the task
force looking into the Orissa tragedy. ith this.... (Interruption).... On behalf of
the people of Orissa, | must congratulate him for the yeoman service he is
doing, personally visiting, surveying the damage and losses, and trying to take
adequate and necessary steps to ameliorate the conditions of the people. I am
grateful to him. I express my gratitude to him. But, Madam, my question is, if
the Government of India is treating it as a national calamity, why couldn't
they declare it as a national calamity? That will create a psychological impact
in the minds of the people. It will also create an impression outside India. It
will move the entire international community. The international community
will also describe it as something unprecedented , unusual, abnormal. In this
century, nowhere else in the world , in human living memory, we have seen
this type of a catastrophe. Now, to play with words and to have a type of
subtle acrobatics is not good. The Government is treating it as a national
calamity, but not declaring it as a national calamity. This type of ambiguity
must go. It is a human tragedy. Take it as a human tragedy. There is no other
consideration, but human consideration. Madam, the Minister in charge of the
Task Force is sitting here. The job of the Task Force is to supervise the relief
work. But a more ominous threat is already looming large on the horizon. It is
the spectre of famine.

Madam, as a student of modern Indian History, I had an occasion to -
study the causes and consequences of some of the famines of the 19th and
20th centuries. The last great famine was during the British regime, the
Bengal Famine of 1943 and 1944. What was the cause of that famine?
Successive crop failures in Bengal. Suddenly a colossal famine broke out
wherein millions of lives were lost. There was surplus foodstuff in the
undivided Punjab of those days. But the Government had no goods train to
transport foodstuffs from the surplus area to the famine area, Therefore, that
great famine like the other famines during the British days, was described as a
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man-made famine. The man-made famine could be possible in the British
colonial, India. But the man-made famine is impossible in a democratic,
independent, republican, India. This Government would not like to suffer the
stigma of creating a "Government-made famine.” But the Government should
have the farsight and foresight to anticipate the coming famine. How do you
anticipate a famine? There is already a crop failure, a total crop failure. Over
17 lakh hectares of land in Orissa has been affected. The next crop is
impossible because 85 per cent of the farmers in Orissa are marginal and poor
farmers. There are no tractors. In Jagatsingpur and Kendrapara districts, they
have lost half of the bullocks. One bullock costs betweenRs.15,000 and
Rs.20,000. Even then, they are not available. These farmers have no seeds, no
fertilizers, no shelter. They have lost their property, their houses and
everything. How can they go to the fields in the coming next two months? So,
there will definitely be a crop failure in the ten districts of the coastal belt of
Orissa in the coming rabi season. Already, one crop failure had taken place.
Now, the second crop failure is staring at us. These ten districts do not have
forest wealth, cultivable soil. Lands have become saline. Deposits of sand
have been formed.. When the people themselves do not have shelter, do not
have bullocks, de not have ploughs, do not have fertilizers, do not have seeds,
how can we save that place from a crop failure? And, if a crop failure comes,
how can Nitish Kumarji save our people from famine? Of course, surplus
stock may be there outside. But, how to bring it, when to bring it and where to
bring it? And how to supply it, whom to supply? It is a Herculean task; a
tremendous, gigantic and Himalayan problem. In the context of all these
coming omens and already what had happened, we pray for human sympathy,
not political sympathy. Politics may divide people, but distress should unite
the nation. Already the Orissa tragedy has proved that the distress of Orissa
has united the whole nation into one family. The Government must work
according to the situation which it has observed. So, Madam, I would pray to
the Government, to the hon. Prime Minister not to belittle the word of
calamity like Disraeli but to come to the succour, rescue and help of the
distressed people who will take 50 years to rise to what level they had come
to after the Independence. Unless the whole nation stands behind Orissa and
particularly the Government of the time, Madam, the future is bleak.l must
conclude by saying, do not create any Ethiopian-like situation in the first year
of the New Millennium. That is a waming to the Government, a warning to
the nation! Thank you, Madam.
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SHRI M. VENKAIAH NAIDU (Karnataka): Madam Deputy Chairman,
I rise with a heavy heart to take part in this discussion. Now, the entire
country is aware of what has happened in Orissa. During the last Session, we
had discussed it. When we were discussing it, we got information that winds
were blowing at a higher speed and there was the possibility of another havoc.
We prayed to God at that time. But the calamity that has befallen the people
of Orissa is so severe that thousands of people lost their lives. The estimate
varies; some people say it is 10,000; some others, even our friends here in the
House, say that the number is much more. We do not want to speculate
without knowing the actual numbers. Even according to the State
Government, the figure as of now is around 10,000. But it will take some
more time because the administration i$ not able to reach each and every
hamlet and human inhabitation and find out how many human lives have
actually been lost.

Madam, on October 17th and 18th, for districts - Ganjam, Prui, Khunda
and Gajapati, were affected in the initial cyclone fury when there was cyclone
even in parts of Andhra Pradesh. But subsequently, the supercyclone of 29th
October has affected Balasore, Bhadrak, Jeypore, Kendrapara, Jagatsinghpur,
Puri,Cuttack, Narayangarh, Keonjhar, Mayurbhanj and Dhenkenal--of course,
Dhenkenal partially. These districts were affected very badly. Human lives
were lost, a lot of cattle were also lost; property, private and public, was
affected; the communication system also was totally affected; and the entire
area near the coast was inundated with water. There was no scope for
anybody either to reach there or even the cries of those people, the helpless
people, could not reach anybody because it had become totally inaccessible in
the initial days of the cyclone. The casualties as per the Government is of
course 9866. But they say in Jagatsinghpur alone, the casualty is 8119. That is
in one district. However, the sorry state of affairs there, even after so many
days of the cyclone, is a running commentary on our system, on our
functioning. We had cyclones even earlier also. There was a cyclone in
Andhra Pradesh in 1977 where more than 10,000 people were killed. I come
from a State where between 1977 to 1999, there were at least 13 natural
calamities. Unfortunately, we have not so far developed a system, a foolproof
system You cannot avoid cyclones, you cannot stop them. But how to
minimise the effect of cyclones, how to minimise the effect of floods, shouid
be the worry and concern of the entire nation, whether it is the Central
Government or the State Government, and this should be the approach. But
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unfortunately, time and again, whenever there is a natural calamity, we
discuss it in our legislative fora whether in Parliament or in Assembly,
appoint some expert committees and they make recommendations. But
subsequently, no follow up action is taken in an effective manner. | don't say
no action is taken. Actions are taken. But they are not taken in an effective
manner so as to mitigate the sufferings of the people or to minimise the
damage from the nature's fury. This is the situation now. So, this at least
should become an eye opener to us, this biggest calamity in the recent days,
and let us put all our minds together, both the Central Government, the State
Governments, even different political parties in the country; we should all
really come together to come to an understanding and also evolve a method.
Going by the expert committee's report so far that has been received, there
should be some sort of a system where preventive measures are taken and
reconstruction activity is also initiated. Then this debate about treating it as a
national calamity or a calamity of a rare severity is going on. Madam, time
and again, we come here. Last time also I told this thing in this House.
Whenever something happens in my part of the country, whether it is
Karnataka or Andhra, we naturally say: treat this as a national calamity. If
there is a project, we say: declare this Upper Krishna project as a national
project and treat the Godavari thing as a national project. Unless all political
parties, whether in NDC or in the Chief Ministers' conference, come to some
sort of an understanding and the Centre takes initiative, involving all these
people, and then finally come to some sort of an understanding with regard to
rescuing the people, with regard to relief and rehabilitation of the people who
are affected, irrespective of the fact whether it happened in a particular party-
ruled State or not-- that is not the major issue-- nothing much would be
achieved. After all, they are human beings. We are here as peoples'
representatives to take care of their concern, their problems, their welfare.
Unless we now at least come to some sort of a concrete programme of action
for future, nothing would be achieved. One immediate thing is relief and
rehabilitation for the affected people. Second is the measures to strengthen
the system of first of all identifying, assessing the cyclone, its speed, its route
and its veracity; and all these things should be taken into consideration in
evolving a system to minimise it. As | said last time, in Andhra Pradesh, the
State Government has evolved a system and to that extent, the credit has to be
given to the State Government. They have developed a system where they are
able to evacuate the people in advance. They are giving warnings. Sometimes,
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people refuse to leave their places. | have seen with my own eyes some
District Magistrates bringing police along with them and forcibly taking away
these people because people who live near the shore, fishermen, the other
poor people, they depend for their livelihood on this activity. You ask them
once, twice, thrice. The warnings are given. They have been evacuated but
nothing happened. No cyclone came. Then next time, they say: "No,no. You
have told us last time that something was going to happen. But nothing had
happened. We will refuse to move." But there were instances where the
C.R.P.F. was called and these people were removed from that place. The
reason is very simple. After all, if they are affected by this, if they lose their
lives, who is to be held responsible for this. We cannot hold those innocent
people responsible. It is the duty of the State. By State, 1 mean the
Govemment, whether Central Government or State Government. We have
reports that a Committee was set up in 1984 -- the National Cyclone Review
Committee. They have made certain recommendations. One of the
recommendations is installation of communication system that could
withstand even the worst cyclones. The super cyclone that has hit in Orissa is
not something uncommon. There were cyclones earlier. My grand father used
to tell me; in those days, these calendars and all that might not have been
available to them. In Telugu it is called Gali-vaana. Gali means wind, and
vaana means rain. There used to be big cyclones, smail cyclones and how
they used to identify that particular area. During the second cyclone it
happened iike this, during the first big cyclone it happened like this. We have
information before us that in 1985, there was a super cyclone; in 1927, there
was a super cyclone in my own District, Nellore; in 1953, in West Bengal
there was a super cyclone; in 1997, there was another cyclone, as | have
mentioned just now, in Divi taluka in Andhra Pradesh; in 1989, again in
Andhra Pradesh; in 1990, in Machilipatnam, and in 1999, further in this area
there was a super cyclone. The speed varies from 230 kms. to 260 kms. Now
I am told, the speed of the latest cyclone is 260 kms, and the casualties also,
now they say, are 10,000. Earlier also, there were reports of 10,000 people
losing their lives. But what is happening unfortunately is that despite the
management of such crisis and the precautionary measures, no pucca system
has been evolved so far both at the State level and the national level. The
need is to improve the capability of predicting the status of cyclone with
sufficient accuracy. All our scientists should really apprise their mind of this
aspect, and that should also be accurately predicted, noticed or identified in
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advance so that you can give an advance warning. The second is augmenting
and supplementing the efforts of the machinery to face such an eventuality,
and the third is proper planning of the land use. After devastation by the
cyclone, most of it gets saline affected and then it becomes useless. You know
the people in the country side just depend on land; land and land alone is the
source of their livelihood. The next one is pooling the resources between the
State Governments and the Central Government. You have a National
Calamity Relief Fund for five years. As per the recommendation of the Tenth
Finance Commission, and also the discussion they had in the NDC earlier, |
am told that it is Rs.700 crores, but Rs.1240 crores have already been spent
on this. So how can we expect the National Calamity Relief Fund to give any
further assistance unless you revise the entire formula? And then to pool the
resources, there is no other way to help any State. The State alone cannot
meet this challenge, everybody agrees to this. But simply asking the Central
Government to give Rs.25,000 crores, Rs.30,000 crores, nobody can stop.
But, at the same time, is it possible and feasible for the Central Government
also to give such a big amount of Rs.25,000 crores to one particular State?
We know that we are in competitive politics nowadays unfortunately, and
then the popularism is there everywhere. Therefore, in every State, we as the
representatives of the State feel, and we also try to say, that our own area is
affected more, so give us more. So, some sort of a scientific and rational
approach amongst the political parties, amongst the State Governments and
the Central Government has to be evolved at this state to meet the challenges
in future, instead of debating as to why a national calamity was not declared.
As the Prime Minister has rightly said, first of all, the immediate concern is to
provide assistance, and as for whatever is required, the Government of India
said that the Government of India is treating it as a national calamity and all
assistance wnll be given. That should be understood in a proper perspective,
and then there is nothing wrong in going for a discussion. What should be
declared as a national calamity, what a national calamity is and what the
funding system for the national calamity is, these questions come
. subsequently. [ suggest that both the State Government and the Central
Governiment should avoid this debade as of now, should get themselves into
the relief and rehabilitation activities and come to the rescue of the people,
and then take up this discussion at an appropriate time.

Sir, I am happy to note that the Army has really done a laudable service
to the people who are affected in that State. They could not bring back the
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lives that were lost, but the way in which the Army has conducted itself in this
entire calamity is appreciable. The Armed Forces deserve the praise. The
Army, the Navy and the Air Force immediately swung into action. They
launched "Operation Sahayata”. They have shown that they can not only fight
for the defence of the country from its enemy but they can fight for the
welfare of the people also. This is the great thing about the Indian Army, and
I really compliment their role. Eight columns of army were moved
immediately and then seven columns were moved from West Bengal. A total
of 35 army camps, numbering about 5000 people, swung into action with
regard to removal of dead bodies, with regard to removal of obstruction on
the roads, and with regard to evacuating the people. They did their best. That
is one thing we should take note of. Rescuing the marooned civilians,
providing provisional medical aid, distribution of food packets, restoration of
water and power, all these things were done. But, unfortunately, { don't know .
how far it is correct; I hope the Government of India will correct me or some
Members from Orissa, if they have any information, should clarif, this. I read
in the newspapers that the State Government now says that there is no need
for army assistance and that they can go back. I don't think that the situation
has come to such a stage where you do not require army assistance. The
situation is not that. I am from the neighbouring State. I also have some
- understanding about the problems of some of the coastal districts of Orissa. I
have also done some study. Then, I get information from my party units there

With regard to the funds, Madam Deputy Chairman, the Prime
Minister had promptly visited that State. The Home Minister and the Defence
Minister also have gone there. Other Central Ministers have gone there. They
had to face the fury of the people because they were the first to reach there. 1
noticed one statement. | think that statement was given by hon. Shri George
Fernandes or Shri Naveen Patnaik. They said, ' neither they can blame us, nor
can we blame them.' That was the statement they have given. Mobs came and
they behaved in a different way with these people because they were the first
to reach that place. People were angry as there was no food, no water, and no
rescue operation. Nobody was there from the Administration, and when the
Ministers went there, naturally, there was some reaction. It is human nature.
One should understand this. One should understand the sufferings of the
people and it should be seen in a proper perspective rather than becoming

angry.
We are also happy that the Government of India has set up a task force,
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under the Chairmanship of the Defence Minister, to identify the problems and
also to understand the severity of the problem. There should also be a greater
coordination betweer: the State and the Central Government. It is not a Body
to monitor what the State Government is doing. 1 think it is a Body to
strengthen the efforts of the State Government and to augment the efforts that
are made by the State Government in order to rescue the people.

The task force held a number of meetings. And | am told that the
Minister, who is in-charge of the task force, has gone to different districts.
What I want to say now is that the public sector units should be fully engaged
in this activity. All the public sector units in the country should be engaged in
this activity. All the big business houses should also be pursuaded to get
involved in this activity. 1 am happy that certain State Governments have
come forward with some programmes to rescue the people there. But the only
thing which I am not able to understand - the Minister should clarify this - is
that certain State Governments want to adopt certain districts. Is it possible in
our present system? The State Governments have their own budget. They can-
give some money to the Prime Minister's Relief Fund or to the Orissa Chief
Minister's Relief Fund, or they can pass it on to voluntary organisations. But
can any State, with its machinery, go to another State, which is affected, and
take care of a particular district? Is it administratively possible? Will it not
create friction? This has to be thought about. There is no politics involved in
it. Some of the States are ruled by the Congress; some are ruled by the BJP,
and some are ruled by the Communists; it is good. It is humane on their part
to come forward and adopt these districts. But a sort of solution has to be
found for this problem. It is likely to create certain problems at the lower
level with particular reference to this relief and rehabilitation work. I am also
happy that the HUDCO has come forward in a big way with Rs. 380 crores'
assistance to take up reconstruction of the houses. They have taken up the
reconstruction of houses for the Government employees. But more concern
should be shown towards the common people who lost their houses. The
Indira Awas Yojana and the Swarna Jayanti Awas Yojana - a new name has
been given to this Scheme - should be combined together. For all the affected
people in those coastal districts, particularly for the people who are living
below the poverty line, housing should be the top most priority. For this, the
efforts of both the Rural Development Ministry and the Housing Ministry,
which is called the Urban Development Ministry, should be combined
together. The Central Government should involve the Members of Parliament
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from those regions. Today morning, there was a discussion in my
Parliamentary Party meeting. The Members of Parliament from there
weresaying that they are nowhere in the picture. No Member of Parliament,
either from the BIP or the BJD, has any role with regard to this relief and
rehabilitation activity. Members of Parliament should be given some role to
identify the beneficiaries, to identify the places and also to suggest some ways
and means of rehabilitating these people on a permanent basis.

Secondly, Madam, you are also aware that as and when there is a natural
calamity, the usual practice is to call a meeting of all the political parties. A
meeting was called, 1 am told, by the Chief Minister of Orissa. But,
subsequently, no effort has been made to involve all the political parties and
utilise the cadre of the political parties also in tackling the problem of such a
high magnitude. 1 feel, anybody who is coming forward, whether it is the
Anand Marg, whether it is the RSS, whether it is the Commu~ist Party,
whether it is the BJP or the Congress Party, no matter, who is coming
forward, the service of all of them should be utilised in a proper manner so
that whoever goes there also feels that his service is being utilised. I have a
newspaper cutting with me. It shocks me to read these things. A driver from
Karnataka went with a lorry-load of relief material and, suddenly, some
Government vehicle came and the people in that vehicle stopped the lorry.
They said that they were collecting all the materials and they took them away,
to the fury of the local people. Finally, it was found that this was done by
officials at the block level. People feel that they are suffering. Somebody
comes from Karnataka; somebody comes from Maharashtra; and somebody
comes from some other place. These drivers also have the humanitarian
feeling. They go to these places. We hear reports of looting, arson, etc.
These things happen in the initial days because nothing reaches them. They
were disorganised people. They were disturbed both mentally and physically.
That one can understand. Subsequently, there has to be some progression in
the entire activity. But there was regression. 1 don't want to give specific
details or get into any controversy. But I can say one thing with all the
authority, that the non-Governmental organisations are not being properly
utilised for this purpose. So, my suggestion is that the Centre should impress
upon the State Government, without encroaching upon its authority, to
constitute a State-level all-party committee, to consitute a district-level
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all-party commitiees, to constitute mandal or block-level all-party
committees, and to constitute, in the affected areas, particularly, in the coastal
districts, a village-level all-party committee to oversee the relief activity and
to give advice. Otherwise, there is scope for a lot of misuse, which is already
happening. [ don't want to imtiate this debate by bringing such facts to the
notice of this House. But at the same time, the situation there compels me to
say that all is not well. The administration has got totally crippled. Loads of
reiief materials, which are reaching Bhubaneswar and Cuttack -let any of my
friends from this House gc and see; most of the people have already seen
media reports- are lying there and nobody is there to take care of them,
_properly utilise them and distribute them to the people who are in need of
them. This is a sorry state of affairs. But, unfortunately, I see m the
newspapers that people talk of changing the Chief Minister, people talk of
dissident activities, at this hour of crisis. This is not the time to think in those
terms. Yes; when somebody goes there, he may make a general comment
about the situation there and, for that matter, any political person. Even when
the Congress Party President visited the State, she demanded that it should be
declared as a national calamity. There is nothing wrong in it. Some people
said that whatever relief that the Government of India had given was not
adequate. Okay. That is a fair comment. One can understand that and the
Government can give its own version. But, at the same time, you must really
come to the crux of the problem. One is that the NGOs are not involved
effectively. Secondly, the administrative machinery at the lowest level has
totally collapsed. You have to suspend the Commissioner for Relief? The
Commissioner for Relief is the authority, who is overlooking and overseeing
all these things. He has been suspended. Now, we have reports that the MLAs
are meeting and they are demanding change of the Chiet Minister. People will
laugh at us, ! am telling you. Forget politics. [ am not concerned with this
Chief Minister or that Chief Minister, who is going to come. But the issue
today is that the entire world is watching us, the country is watching us. How
are we going to face this devastation, this calamity? How arc we going to
rebuild the life of the people of Orissa? That being the case, the ruling party
in Orissa should rise above these things and see to it that the things are set
right in an effective manner, 1o utilise everybody's service. This is the
suggestion which | want 10 make. Everything belonging tc the fishermen has
been totally washed- away. Their boats, nets, etc., are totally gone. The
implements of the rural artisans are totally gone. School buiidings have been
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washed out. In the rural areas, even the roads - the road system is so bad in
our country- even those internal roads, were also cut off. It is a Herculean
task to rebuild the whole thing. We all must participate in this activity. There
was a suggestion that MPs should give some amount out of their constituency
fund for this purpose. This is a welcome suggestion, but how is it to be done?
What are the ways and means of doing it?

THE DEPUTY CHAIRMAN: [ would like to suggest that both the
Members of the Rajya Sabha and the Lok Sabha have two crores of rupees
under the MPs Local Area Development Fund. So far as the Rajya Sabha is
concerned, being the Chairman of the Committee, 1 will discuss the matter
with the concerned Minister and find a solution. Because, anyway those
districts have to be identified. I would request the Government to release that
fund to the Members of Parliament . They cannot depend on sending the
funds because a lot of delay is involved. Since this calamity has happened in
Orissa, it will be better for the Government and the Programme
Implementation Ministry to release that fund. Even if we had to make some
relaxation in regard to the project, money will be given so that it could be
utilised.

SHRI M. VENKAIAH NAIDU: Madam, I am happy that you are taking
an initiative to this effect. I hope the Members will also join in the effort. But
the only dilemma is this. Should it be confined only to those Members of
Parliament, or, the entire House? We have, in total, 300 Members in both the
Rajya Sabha and the Lok Sabha. Can't we do something? Is it permissible
under the rules? Can we give something from our Constituency Fund? But we
have certain limitations. As a Member of Parliament from Karnataka, I cannot
spend outside Karnataka.

A Lok Sabha Member ... (Interruptions)....

SHRI H. HANUMANTHAPPA: The Deputy Chairman has just now
said "relaxing the Rules".

THE DEPUTY CHAIRMAN: I will discuss the matter with the Minister
concerned. We will see that they definitely get, as soon as possible, atleast
the fund meant for the Orissa MPs. And if other Members of Parliament also
want to give some money out of their fund, they are also welcome. Suppose,
if I want to give some money out of my area development fund, then the
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Government can consider relaxing the rules because it is a calamity, in real
terms, over which all of us are concerned, not just the Orissa MPs rather, the
entire nation is concerned; even the whole world is concerned about it.

SHRI M. VENKAIAH NAIDU: So, the Rajya Sabha Members from
other States and the Lok Sabha Members also should join together. It is, of
course, not our personal money. Moreover, the Members of Parliament have
decided, the Chairman has taken the initiative here, the Speaker has taken the
initiative in the Lok Sabha, the Prime Minister has also taken the initiative;
the Council of Ministers are contributing one month's salary from their
personal income. in addition to this, the idea of giving some money from the
constituency fund should also be given shape. | am happy that you are going
to discuss the matter with the concerned Minister. And if some meaningful
'solution is found out at the earliest, it would be better.

Secondly, with regard to cheques or DDs, that are being sent to the State
Government or to the Prime Ministers' Relief Fund or to the NGOs, | would
like to suggest that the commission or the premium what would you call it in
the case of DD.

SHRI H. HANUMANTHAPPA: Bank charges

SHRI M. VENKAIAH NAIDU: Okay. I would suggest to the Hon'ble
Minister of Agriculture to take up the matter with the Finance Ministry and
see that whether that nominal amount could be done away with, since it is an
humanitarian activity. Madam, my party has collected three crores of rupees.
They have set a target. and this amount will go to the people. If we go to the
bank, they say that you will have to pay this much for getting the DD. If we
send the amount by cheque, you know, Madam, nowadays, it takes a lot of
- time; and then it has to be realised. All these things are there. I hope the
Minister will take up this issue and get it done. 1 am happy the
Telecommunications Department has decided to waive the charges for the
two months for the people and the telephone subscribers belonging to the
affected districts. Indian Airlines has come forward to transport.

SHRI H. HANUMANTHAFPA- Whether they had got the telephone
connection.

SHRI M. VENKAIAH NAJDU: There were telephones. Charges have
to be paid.

SHRI RANGANATH MISRA (Orissa) : They have to be installed and

211



RAJYA SABHA [30 November, 1999]

connected first.

SHRI M. VENKAIAH NAIDU: I agree. I am not on that issue. The
Ministry has come forward to waive the rental charges of telephones which
existed at the time of cyclone. Restoration is an important task. There is no
doubt about it. Reconnection and restoration has to be done on a war-footing.
I talked to Mr. Ram Vilasji this moming. He said, " it is going on a
war-footing. Much of the restoration work has already been carried out.
Though there are some deficiencies, these will be addressed immediately."
The Railways have also come forward to carry all these things free of cost.
The Railways, the Civil Aviation Department and the Supplies Department
have also said that whatever foodgrains are needed for these people, we will
make it available to the State Government of Orissa. This stand has been
taken by the Government. [ appreciate all these efforts. Now I come back to
the point which I was mentioning. There should be proper coordination
between different agencies which are involved in these activities, I have
some experience about it. | have also worked as a volunteer umpteen times as
and when there was any natural calamity in Andhra Pradesh. I was one of the
volunteers in relief activities. In 1977, when dead bodies were required to be
removed, we found that many people came forward. RSS also came forward.
Then some people from the Central Jail also came forward. Police also came
forward. Many other voluntary organizations also came forward. I have been
told that many organizations like RSS, Anandmargis, Rama Krishna Mission
and other voluntary bodies have been doing a lot of yeoman service in Orissa.
We should really appreciate it.

Secondly, the Government should involve all these organizations and set
up a cyclone reconstruction authority for Orissa. There should be some
coordination between the Central Government and the State Government. Let
all the voluntary bodies be associated with these activities. Each one of them
can be given a target to build houses,school buildings and community halls.
As 1 said, even the corporate sector and the public sector undertakings can
also be given some responsibility so that all of us together are able to rebuild
the lives of the people of this State.

Madam, there is one more surprising or disturbing aspect. I was told that
40 per cent of the employees of the State Secretariat were from that region.
The moment this cyclone struck the State, these people started going back to
their respective places. That is also one of the reasons for the collapse of the
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administrative system in the State capital. Even the employees, their families,
and their relatives were also affected. That has also added to the miseries of
the people there. Now, organizations like FICCI, CH, NABARD and other
similar organizations should also be consulted. They should also be involved
in these activities. It should not be left to the State Government only. The.
Central Government should really get in touch with these organizations.
Madam, [ think, some work has already started in this direction. Another
important aspect is drinking water. People there are drinking water which is
available in the fields and canals. They are drinking contaminated water.
Contaminated water is spreading diseases. Therefore, some steps should be
taken immediately. In the urban areas we have access to mineral water. [ don't
say that they should be given mineral water. But some sort of temporary
mechanism should be evolved in all district headquarters, tehsils, mandals,
etc. so that fresh drinking water can be provided to all the people; otherwise,
diseases will increase further and there will be more casualties. So far as
medicine, health and sanitation facilities are concerned, there should be
proper coordination between the Central Government and the State
Government. There are no takers for whatever medicines and other things
being sent there. 1 was told that the officers of the Border Roads Organisation
and the Ministry of Defence have also been dispatched to Bhubaneswar. But
as on today, they have not been put to proper use.

Then IRDP, NABARD, LIC and GIC should aiso be involved in the
activity of rehabilitation. Some people had insured their lives and other
things. There should be a certain time-limit within which the LIC and the GIC
should settle their claims. As you know, Madam, there is a lot of corruption in
public life. This will also add to the miseries of the people. I would like to
request the hon. Minister to fix a deadline for clearance of the claims. Then
NABARD. should be advised to convert the short-term loans into
medium-term loans and medium-term loans into long-term loans. The Central
Govermnment should consult the State Government and both of them should
come forward to waive certain amount of interest. Nowadays, there is a
clamour for waiving interest on loans. But that is not possible. Everybody
knows it. But something should be done in this regard because the farmers
will have to cultivate their lands again and they will have to earn their
livelihood also. So where is the question of repaying the loans? There should
be some kind of a scheme of interest waiver, otherwise, simple
reschedulement of loans, sometimes, becomes a heavy burden. So,
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reschedulement with some amount of reduction or rebate, or whatever you
call, with regard to the interest subsidy should also be given. And the Small
Industries Development Bank of India (SIDBI) should be asked to come to
the rescue of the small scale industries. Their units have been totally
washed-out. I was also told that in the Paradip Port - I was in Visakhapatnam
when I got the message the boats and ships which were stranded there were
attacked, and properties were looted. | tried to get in touch with the hon.
Defence Minister. But, he was somewhere between Karaikunda and
Bhubaneswar. He was trying to land there. Finally, I got in touch with the
office of the Home Ministry as well; they were trying to do something at that
stage. Madam, even those persons whose properties have been damaged
should be compensated to the extent possible by the Government of India.

So, while summing up, as { told you, Madam, 1 don't want to add much
to this discussion I would like to state that the first and foremost thing is that
the Administration in Orissa should be streamlined and activated, and they
should get the NGOs involved in the work; they should get the political
parties involved in it; they should strive to have a proper coordination system
between the State Government and the Central Government agencies. A large
number of Central Government agencies are going there to the rescue of the
people. Hence, there should be a proper and perfect coordination. For the
moment, let us forget politics. We have elections ahead of us. These issues
can be discussed at that time. Now, the need of the hour is to forget political
differences and come to the rescue of the people, put both the Central and the
State Governments' resources and rescue the people to the extent possible,
and show the rest of the world that we are here, as a State, which is
committed to the welfare of the people, that we have been able to re-build the
lives of the people of the State of Orissa. I hope that both the Central
Government and the State Government would engage themselves in this
activity. I would also like to appeal, though it is political in nature, that the
administration in Orissa should be geared up, and things should be set right. |
don't want to elaborate upon it and expand it further. Let there be no politics,
please. The change of leadership is not the issue. The change of Chief
Minister may not solve the problem. No doubt, it is your internal matter, and 1
am not going to interfere in it. But the issue is to come to the rescue of the
people. Thank you, Madam.

THE DEPUTY CHAIRMAN: Before 1 adjourn for lunch, I would like
to say one thing. The time that has been given for this Short Duration
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Discussion, as per the paper given to me, is two-and-a-half hours. But [ have
told the Secretariat that in the meeting of the Business Advisory Committee, it
was decided that the Discussion on Orissa would have more time. So, we will
extend the time of it. If more Members from other political parties want to
give their names for the Discussion, they will have time for it. And I have got
enough time for the Minister and also if the Chairman of the Task Force
wants to say something regarding what relief measures have been undertaken

and so on, he can also be accommodated within these four hours. 3Tq &
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the Government to decide who must speak. It is a joint responsibility. | said it
because there was a demand that the Chairman of the Task Force also should
come before the House. He can answer certain questions as he is going there
often. With these words, [ adjourn the House for lunch till 2.15 p.m.

The House then adjourned for lunch at eighteen minutes past one of
the clock.

The House reassembled after lunch at nineteen minutes past two of
the clock. THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) in the Chair.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): May I request
Shri Nilotpal Basu to speak on the Short Duration Discussion on the super-
cyclone ?

SHRI NILOTPAL BASU (West Bengal): Mr. Vice-Chairman, Sir,
thank you very much for giving me an opportunity to speak on this subject.
Sir, it is a very sad moment for the nation and this House also to discuss an
issue which perhaps embodies the worst kind of tragedy that has overtaken us
in, maybe, the whole of this century. I was raptly listening to Shri Venkaiah
Naidu, and I think it is-a pleasant occasion for me because I, mostly agree with
what he has said. I want to congratulate him for many of the points he has
made. Therefore, I will not go into many of the details because of the kind of
material that has come out in the Press and that has been covered by the
audio-visual media. The major aspect of the tragedy is now with us, and we
are heavily burdened with it. Therefore, instead of going into the nitty-gritty
of what happened, the point I would like to make, at the very outset, is, a
tragedy of this dimension has not happened in this country.We don't enter into
any hair-splitting debate on the nature of the calamity, and we are perfectly
aware of the recommendations of the Finance Commissions. The main point
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which has been made here Naiduji was suggesting about evolving some
mechanism as to what should be the parametres for deeming a particular
episode like this, when we call them incidents of natural calamity of a grave
nature. But my point is, since there are no incidents before us of such a
magnitude, to start with, we can deem this incident, the super-cyclone which
hit Orissa, as a national calamity, and let us really not hark-back into the past
as to what happened in other parts of the country at different points of time.
Let us start by treating this as a national calamity of a very, very grave nature.
I think the main task which emerges out of this is that the funding
mechanisms which were availablie to the country till now, as recommended by
the Finance Commissions or the different committees, are grossly inadequate
to" address the kind of problem that has overtaken Orissa. Let us focus this
debate on how much financial resources can be channelled to face this
challenge that the aftermath of the super-cyclone is posing in Orissa. That is
the moot issue. Both the hon. Ministers, Shri Nitish Kumarji and Shri George
Saheb are here. We would like to know from them about the total assistance
we have sent there till now, and out of this, how much is grant and how much
is loan. 1 think Naiduji was making a very valid point about the interest
waiver. We know the finite nature of the public exchequer in this country, but
of this, how much more we can really allot for Orissa to meet the situation
that Orissa is now saddled with. That is the moot issue. Therefore, the money
that should go there, the major fund flow to the State, should not be in terms
of interest- burden loan, but in the nature of grants. We would also like to
know what the Government of India has given, what the Government of India
intends to give, what is the loan component, what is the grant component and
by how much more we can increase the share,

Mr. Vice-Chairman, Sir, you would recail that it was a sheer
coincidence that last time when we were discussing this issue in this House, at
that very moment, the super-cyclone was hitting the hapless coastal districts
of Orissa, and at that time, we were aiso relating our experiences about the
major havoc caused in our State by floods. You have seen that inspite of the
fact that no support has been received from the Government of India, so far as
the flood ravages are concerned, we have not raised it even once. I think we
too are equal in facing the challenge. But it was very sad. | think the cyclone
could not have come at a more inopportune time than this because the State is
going to the polls in three-four months. That is also a very, very unfortunate
time, so far as the cyclone is concerned. Pardon me for saying so. One cannot
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escape from the impression. It is okay that this debate or discussion is taking
place in a very congenial atmosphere, but the actual statements that are
coming from different people could have been better tailored and they could
have been better-informed with regard to the challenges of the situation,
rather than speaking on political compulsions of facing the elections, maybe,
in four-five months' time.

At the same time, | would also like to mention that normally we, from
the Left, the CPI(M) in particular, do not indulge in talking about
developments in other parties. What is happening in Orissa? Who is going to
lead the State Government? It pains us. This is not the proper time. We are
not holding any brief for anybody. We are also not suggesting as to who
should be the leader. But the point is, this sends a very, very wrong signal.

Dr. Das has spoken. Mr. Naidu has spoken. One very positive thing
comes out of the entire discussion.The State Government, the NGOs and
other organisations, irrespective of their political affiliations, have all
responded excellently to the situation. Gujarat has responded; West Bengal
has responded; Andhra Government has responded; Maharashtra has
responded and some other State Governments have also responded. We could
overcome in terms of the response by the State Governments and by different
kinds of organisations the political division that is there today in our polity. |
do not want to apportion any blame on anybody, but we are all unfortunate
spectators of the spectacle of this unseemly debate going on. Neither should
we belittle the magnitude of the disaster, nor should we try to really avoid
taking responsibility for what is happening. We do not hold any brief for the
State Government. We know, there are so many problems. But while talking
about it, if we do not remind you about the magnitude of the disaster, it would
be unfair. What we feei is that, inspite of human efforts, many requirements
of the situation could not be properly addressed. But that does not mean that
many of the things which ought to have been done are properly being
addressed today. Unless our actions, our speeches, our interventions and our
statements are marked by a sober approach or a sober appraisal of the
situation, we would let our people down by trying to apportion the blame on
each other. This is for the Central Government also. Let us not go into the
issue of whether this is a national calamity or not. This is an extra-ordinary
one, this is an unprecedented one. We should ensure that in our efforts both
financial support and co-ordination of other activities in terms of relief,
rehabilitation and reconstruction, are reflected with urgency. That has to be
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really established. The nature of the disaster emphasises the fact that we really
need a long-term plan because as we know it is not only a question of human
lives. We know the kind of conventional methods of counting deaths in a
normat kind of situation, in a normal kind of natural calamity. That is proving
to be totally inadequate because till now the number of deaths officially
counted is about ten thousand. But in a situation where the tidal waves have
risen to a height of 35ft.,(Time-bell) I think, Mr. Vice-Chairman, Sir, the
Deputy Chairman also mentioned when she was in the Chair that the time was
slightly - expanded because we have more time at our
dispose. ... (/mterruptions)....... 1 will not be very long.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): The time is
being expanded to accommodate more speakers....(Tnterruptions). ...

SHRI NILOTPAL BASU: My, Vice-Chairman, Sir, normally we have
allotted time on the basis of parties.....(Interruptions).....

The VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Yes, it is
there....¢Interruptions).... You have exhausted ten minutes of the twelve.
...(Interruptions).... Please continue.

SHRI NILOTPAL BASU: So what was important here was that many,
many people were swept away by tidal waves. There can be no count of them.
Therefore, in terms of deaths also, | think there is no parallel in recent history
in this country to the magnitude of the disaster. Then come the kind of losses
to houses and other constructions. Then there is an entire ecological disorder
which people are mentioning, such as salinity of the soil. They also fear that
most probably they will go straight into drought. Then there is the problem of
health. An epidemic has already broken out in some parts of these coastal
districts. Then there is the problem of contamination of water. Even potable
water is not available. Our short point is that we have lost precious human
lives, it is a situation which was beyond our control. But, at the same time
these are the issues which can be addressed with a proper human intervention.
Communicable diseases can be stopped if we have the kind of proper human
intervention. There is the question of salinity of the soil. Some alternative
methods for going in for other alternative crops should be found so that the
livelihood of the people there can be saved. These things are in our hands if
we put our resources together. And that has to be done because it is very
important to understand that for Orissa this disaster is further more harmful
because this State happens to be one of the poorest States where 40 per cent
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of the people belong to the Scheduled Castes and Scheduled Tribes.
Somebody was mentioning that 85 per cent of this State are marginal farmers.
Any disaster of this nature has no class barriers in terms of its victims. But, in
any such situation it is the poor who get hurt more because the poor are not
empowered with the wherewithal whereby they can restore themselves back
to their economic activities. Therefore, this is another area where,-I think, the
question of mobilising resources as much as possibie comes in. I think the
lessons for the future also have to be properly drawn. 1 woulid like to reiterate
- 1 raised this in an earlier discussion also- that for this ground is there, as we
have seen from the response of different State Governments. Now, we in our
very modest way tried to organise relief work and all that in Bengal, it being
the neighbouring State. Our experience is that the response has been
overwhelming. In many cases actually we did not have to organise the relief
work. People are spontaneously coming out to contribute. What I mean to
say is that it is an 'all parties' nature of response that is indicative of the fact
that there is a strong ground for depoliticising and professionalising the whole
question of disasters of this magnitude. So, the Government is indicating that
it is going to build some kind of Orissa level reconstruction panels. What we
are saying 1s, we have to do something of this nature with regard to Orissa.
We can discuss this. All the parties and the State Governments can also be
involved, as to how to address them. But, for the future, unless we really put
in place a national disaster management machinery, it is very difficult. Now,
the question has come up of having constructions suitable for cyclone-prone
areas. Similarly, for other kinds of natural calamities, these things have to be
developed properly. Many people do not understand. We are not far-sighted.
It was reported that public sector units are going there. We join everybody in
congratulating the armed forces and all the other agencies that are involved.
But people are not mentioning the private sector. When you talk of adopting
an economic policy, which gives primacy te all kinds of market forces, this
situation has come up as an aftermath. While we are readdressing that kind of
a situation, where has the market-driven economic-strategy gone? Are they
really adequate to address the exigencies of the situation? That is also
something which is to be pondered over. Today, if we start discussing about
such structures, such policies or institutions, which will take care of the kind
of exigencies that may arise at a future point of time, maybe, in some other
parts of the country, we can be better prepared to address them. I would like
to thank you for giving me some extra time. With these words, I conclude.
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SHRI RANGANATH MISRA (Orissa): Thank you, Mr.
Vice-Chairman. | rise to add to the sentiments that have been expressed.
When ! was in school in 1937, a cyclone hit the school and surrounding areas
and some of the students were injured. I also suffered an injury. From 1937
onwards, I have been very particular about all cyclones that came. And, for
sixty-two years, [ have seen cyclones that have hit Orissa. I meticulously
follow every cyclone. | devoted my entire time. | never saw a
“super-cyclone.” This is for the first time where people are calling a cyclone
as a “super-cyclone.” Therefore, it is certainly an 2xception. Sir, cyclones, for
the coastal States on the Bay of Bengal side, have become an annual event.
Sometimes, it would hit Chennai area, or, sometimes, it would hit Andhra
area, or, sometimes, it would hit Orissa or Bengal; and, on many occasions, it
would change its direction and hit Bangladesh. Cyclones have become an
annual event. Our people have become used to cyclones. But this has been an
unusual event. That is the reason why the term “super-cyclone”, has, for the
first time, been added to the terminology. All that has happened is not
‘necessary to be reiterated because the earlier speakers have spoken about it.
We are facing some immediate problems. Sir, Orissa has a short winter; and
winter is about to settle. The minimum temperature is touching about 11
degrees, or even 10 degrees. That is the cold weather for us and people are
not used to that level of temperature. The second problem is, we do not have
houses for the people who have suffered. Most of the kachha houses have
come down and there is no roof. Therefore, for the people to live in, sheds are
necessary. We are in dire need of polythene. Adequate polythene supply had
not come and even where it had come, it has not got distributed. The third
difficulty is, for children, there is no milk. There are many orphan children. In
fact, I saw a child which was born during the course of the cyclone. The day |
went there, it was about the sixth day of the child. So, such children do not
have any source of milk. Milk powder is not being distributed in that area.
Then, there are problems like food. The havoc took place when the paddy
was ready for harvest. In another two weeks, 1 think, paddy would have been
cut. Suddenly, all this happened. The paddy has been totally damaged by
saline water. The saline water remained there, covering the fields, for more
than five to six days. Now, if we see the paddy crop, we will find that the
entire thing is empty. There is nothing inside. Therefore, the chances of using
the crop have totally gone. Then, one thing which has to be looked into is
food, for sometime to come. The other thing is not to have any rice or paddy
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from their fields; instead ,we should plan for four to five months beyond this
period. Another thing connected with it is, absence of employment. The
normal employment for the agriculturalists would have been their fields. The
fields would not be ready because they have been hit by saline water. It may
take three to four years to wash out the salinity. Therefore, the chances for
rabi crop are very remote. in other words, the land which has been covered by
saline water would not be available for rabi crop also. Seeds are being
provided. Government has provided some money also. ] am not questioning
that aspect. But even if seeds are available, the land is not ready for sowing
seeds, and nothing would grow. It would only mean further labour to be
invested, without any returm. So, for the time being, as a rehabilitation
programme, we would require polythene covers. We would require food, we
would also require water to drink. Perhaps, as an immediate measure,
hundreds of tubewells could be dug and made effective. In that case, the
water which will be drawn from underground would be better than the
polluted water which is still available on the surface. So, some such attention
should be immediately given. Wearing apparel is also a necessity. Winter
clothes would also be a necessity. Government has been distributing winter
clothes in some areas. | saw some private organizations from Punjab which
have also carried a lot of woollen clothes. The Government of Punjab has
been working there, and operating very well there. The Minister of Education,
a lady, is there on the spot. She comes back and goes there. She has already
covered there twice. Third time she would be going there. The other day
when 1 met her, she said that she would again be coming back. Private
initiative is also there. In fact, it is very visible. Even from outside, offers
have been coming. A lot of money is coming. In fact, NRIs have raised funds.
They are looking for some modality for the money to come and get converted
into kind so that the people may get something useful for them. Money does
not at ail matter. Ultimately, what matters is food to eat, something to wear
and somewhere to live. All of us have been talking of reconstruction,
rebuilding. But the poor man does not require a pucca house. Seventy-five
per cent of our people live in totally kuccha houses. Some people may be
having brick walls with thatched covers. But whether it is mud or brick,
everything has settled down due to water. We had thatched houses. But this
year straw would not be available. All the straw has gone. Therefore, what is
necessary is to build up something else. I do not think they can afford to wait
for construction of houses. You have got to provide some type of temporary
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housing to these people. Therefore. an immediate residential arrangement: has
to be worked out; and then, a long-term plan has to be made. If the
Government is thinking of construction, then both these things must be kept
in view. We cannot avoid it by saying that money need not be spent; a
permanent arrangement would be made. We cannot afford to wait. [ find that
schools, particularly, at the primary and the middie level, have all collapsed
because 90% of these institutions were not having concrete roofs. Therefore,
they have all broken. Unless the schools are built up, the children those who
are left, would not have schooiing and the whole system will tail. Therefore,
special attention has to be given to restoring the schoo! buildings and finding
out whether teachers are there and how many students are left because, at this
moment, one does not know all these things. All that has to be worked out.

My previous speakers spoke aboui the number of deaths. The
Government has put it at 10,000, on account of the fact that they have found
10,000 dead bodies. But the sea has taken probably a large number of people
inside apart from the people who have died near the sea area itself. There
number may be between 25,000 and 30,000. It is difficult 1o believe or accept
the number of dead. We must have a census type of thing, after things settle
down, and the areas that are cut off are connected, to find out what ¢xactly is
the number of loss of human beings, per family. Then only we will be able to
know that. I am aware of the fact that 50,000 Bangladeshi fishermen, who
-never had any record in the locality, nor any permanent construction to live
in, were living on the seaside. They were excellent fishermen. They were
living on fish, catching fish, and they used to go into the sea with smail boats
and were managing their way. Therefore, that has got to be looked into. The
number may be more than 50,000 and 60,000. The British Broadcasting
Corporation has been emphasizing that according to them, the estimate is
above 50,000 and 60,000. So, we have to work it out. It is a story of
struggling humanity. It is a story of human sentiments and probably
exhibition of compassion. I have seen a lot of people who have come from
outside. They saw the scenery or the situation, tears have rolled down from
their eyes; but rolling tears will not be enough. We require something more.
We require something concrete. We require the alleviation of their problems,
the focal problems. I have also noticed that there are a iot of orphans; their
parents have died. Somebody had both the parents living, some child had only
one, either the father or the mother. There is nobody to take care. We came
across a village where there was an adolescent girl, aged 12-13, the lone
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across a village where there was an adolescent girl, aged 12-13, the lone
survivor of the village. We saw on the television a man - I tried to look for
that man; 1 could not get him - he came from a joint family of 41 persons,
narrating his horrifying experiences. It is a tale of human suffering. What is
necessary for everyone is to have a feeling for the people who have suffered
and to step in an adequate way to heip them. The Government must come
forward. A lot of govermmental help has come, from the various States; help
has also come from individuals. It is flowing. There is no problem. But
rebuilding the entire area will be a herculean task and we must rise to the
occasion. I know Mr. Fernandes for quite a good number of years. | am sure
he will bear this in mind. He will remember that Orissa had helped his State
once upon a time by converting Ashoka from a killer to a Dharmasukh. He
must now pay back to Orissa through his service, after 2300 years. He must
work it out in an effective way. He takes matters seriously. That is what [ am
told. My own impression is also the same. | hope the building process would
be effective. I have an appeal. Though the Government of India is agreeing
that it is a super cyclone and that it is a national calamity, they are not
declaring it a national calamity. This is the first time that such a thing has
happened. | have not seen a cyclone of the speed of 280 or 290 kilometres.
Nor have | ever seen a cyclone, instead of advancing, stopping at one place
and keep turning. What happened actually is that the loss of trees or houses is
on account of the fact that between Cuttack and Bhubaneswar, towards the
Paradip side, it stopped in the eastern direction for about 14 to 15 hours and
kept turning. So. anything that came within it was uprooted. The houses have
even been thrown out of their locations. Therefore, this is a situation where
special attention is necessary.

I suggest that immediate steps be taken and that an authority for
reconstruction be set up, which should have the charge of a temporary
location as also a permanent facility. Both should be there.

I repeat that educational institutions must start working immediately so
that the children who should be in schools may not be left out. We have been
saying that education is a2 Fundamental Right. We are introcucing a Bill to
that effect, to make it a Fundamental Right. It will remain in the Constitution
as a Fundamental Right, but it will never come to be physically exercised or
physically visible that children get educated. I don't want you to ring the bell
again. Therefore, I would stop here. But I thought that this was a matter
where there should be no time limit. Thank you.
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- shelter construction programme to be posed for World Bank assistance.

Regarding agricultural land, all the land has become saline and much of it is
sand-cast. It will take a long time for reclaiming the land. | would request the
Government to take land reciamation on a war footing so that the farmers are
able to grow their crop in the next season.

Sir, our Chief Minister, who is heading the Government of Andhra
Pradesh, a neighbouring State of Orissa, as a good neighbour, has rendered ali
the possible assistance to the State. We are proud that our Chief Minister is
being applauded by the people of Orissa for the timely help rendered to them.
In times of need, it is the humanitarian touch and the national spirit that is
uppermost in the agenda of our Chief Minister and the people of Andhra
Pradesh. It has been amply proved. The first people to reach the affected
sites in Orissa were the Andhra Pradesh officers. They had been there even
when the cyclone was on. A former Relief Commissioner reached the
Berhampur on 31.10.1999 itself. Our Director-General of Police with his
battalion was the first to reach there. They did a good job. I thank all our
officers who have rendered their service in the affected places in Orissa.

Sir, in Andhra also many districts have been affected. Nearly half of the
State is reeling under drought. More than half of the Mandals of the State are
reeling under drought. The entire crop is gone. Our Chief Minister has
rendered all assistance to the affected people and has written to the Centre for
assistance to the tune of Rs.755 crores. Not a single paisa has yet been
released by the Centre. | earnestly urge upon the Government to release
funds.

In the North Coastal Andhra, cyclone started on 17.10.1999 causing
extensive damage to public and private property throughout Srikakulam
district. Due to high speed gales, the coconut plantation in vast areas of
northern Mandals of Srikakulam district were extensively damaged. Reports
reveal that nearly four lakh coconut trees were fully uprooted and another
four lakh coconut trees were partially damaged. The loss is estimated to be to
the tune of Rs.300 crores. The electrical installations, roads, minor irrigation
sources, fishermen houses in coastal villages etc. were severely damaged. The
total estimated loss in all the sectors comes to Rs.237 crores. Qur Chief
Minister has visited those places and has exiended the maximum possible
assistance in the rehabilitation process. The Chief Minister has also written a
letter to hon. Prime. Minister for release of immediate assistance of Rs.40

224



[30 November,1999] RAJYA SABHA

3.00 P.M.

crores to provide relief to the affected people. So far no relief amount has
been released by the Centre. I would request the hon. Prime Minister to
release the relief amount in order to come to our rescue. I also urge upon the
Central Government to send officials from the Coconut Board to assess the
damage caused to the coconut plantation and to render all necessary guidance.
In this connection, our Chief Minister has sent so many reminders for the
release of funds. ! request the Government to be kind enough to release the
funds immediately so that we can go ahead with the relief operation.

VICE CHAIRMAN (SHRI ADHIK SHIRODKAR) : Mr. Sanatan Bisi. ~
You and Mrs. Kamla Sinha have six minutes.....(Interruptions).... They don't
speak together, but they will speak in ....(Interruptions)....

SHRI SANATAN BISI (Orissa) : Mr. Vice-Chairman, Sir, [ thank you
for giving me this opportunity to speak on the Short Duration Discussion on
the unprecedented super-cyclone which devastated coastal districts of Orissa

on 29-30 October, 1999. First of all, I will draw the attention of the =

Agriculture Minister as well as the Minister in charge of the Task Force, Mr.
George Fernandes, to the recommendations of the Ninth Finance Commission
and the Tenth Finance Commission. I do not know what the powers and
functions of the Task Force are. So far as the recommendations of the Ninth
Finance Commission and the Tenth Finance Commission are concerned, they
are very clear. No doubt, the plight of the people is very bad. No doubt, we
are sympathetic with the State Government of Orissa. There is no difficulty.
But the question is : How much will the Central Government be abie te do?
The recommendations of the Finance Commissions are binding. 1 want to
know from the Minister whether the recommendations of the Ninth Finance
Commission and the Tenth Finance Commission have been taken into account
while formulating the powers and functions of the Task Force. Can it go
beyond the recornmendations of both the Finance Commissions? This is one
difficulty. We have a doubt about it. Yesterday, I gave a notice to raise this
issue in the form of a Calling Attention Motion, but it was converted into a
Short Duration Discussion. So, I will be putting my questions as they are
done in a Calling Attention Motion. 1 want to know from the Minister
concerned, what the powers and functions of the Task Force are. So far as
natural calamities are concerned, there are guidelines set by the Ninth Finance
Commission and the Tenth Finance Commission in regard to disbursemerit of
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funds.

Secondly, we are talking about the super-cyclone. When 1 visited those
places, at that time, 1 had suggested if there was a super-cyclone, it should
adopt super-infrastructure programme and scheme. So, 1 would like to know -
from the Minister whether the Central Government can go in for a
super-infrastructure programme and scheme through their various Ministries.

, The other thing is regarding the demand of their own partner in the
Government at the Centre. They said that it should be declared as a national
calamity. But, yesterday, the Agriculture Minister stated , "There cannot be
such a declaration. The Government of India is helping the State Government
and attending to everything. The Prime Minister has promised to give all
help. There cannot be such a thing." This is the situation.

So far as the business rules of the Central Government are concerned, I
will narrate them. First of all, I will draw the attention of the House to the
observations of the Ninth Finance Commission. It has been clearly stated in
the Ninth Finance Commission's report under natural calamities what the
Central Government can do. I want to know from the Minister whether the
present Government has obtained any information from the State
Government. 1 want to quote from the Ninth Finance Commission's report,

page 44, sub-para 5. "The State level Committee headed by the Chief
* Secretary of the State and consisting of officials connected with the relief
work and other experts shall be constituted by the State Government to
administer the Calamity Relief Fund. The Committee will decide on matters
connected with finance, relief expenditure, including various things in the
norms of assistance." So, | want to know from the Minister concermned, when
the Task For¢e headed by Mr. George Fernandes was constituted. Was it
constituted in consultation with the Chief Secretary of the State as enumerated
in sub-para 5? | want to refer to the same page, sub-para 9. It says that the
Centre should constitute an expert group to monitor relief work done in the
State, utilising the Calamity Fund and also to give such advice as it deems it
aypmpnate, to the State agencies involved in the relief work. The word

"advice" is there. I am not cntncxsmg anybody. I am only mentioning the
difficulties and how things are going on. In THE TIMES OF INDIA
dt.29-11-99, it has been reported that a meeting headed by the Prime Minister
was formed. The Committee adopted a resolution charging the Congress led
‘Government in Orissa. Number one, I am not going into the details. Number
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two, the State Government has suspended the State Relief Commissioner. The
Task Force was headed by him. He said, "The Orissa Government would not
have to bear the cost of polythene sets even if it was higher.” So, my question
to the Minister concerned will be whether the Central Government, while
advising, can draw such observations. It is simply a question of advice. What
has the Tenth Finance Commission said about the declaration of a national
calamity? 1 would quote the relevant portion from its report. It is at page 42,
sub-para 9.3. It reads, "The total of the States agéregated to Rs.804 crores. If
any region faced a calamity of rare severity, the Centre was expected to take
appropriate action as the situation demanded and incur the necessary
éxpenditure.” The Commission did not define what constituted 'rare severity'.
My submission would be, when there is a demand for declaration of a
national calamity, they can find out from the Commission's observations or
the business rule under what circumstances they can declare that, If they
cannot do it, they must spell out very clearly under what circumstances they
are not doing it when such a case is there. It has not been defined either by the
Ninth Finance Commission or the Tenth Finance Commission as to what
situation it should be. (time-bell).

Sir, I have told you in the Business Advisory Committee itself.
Yesterday, in the Business Advisory Committee, ! gave a notice to be adopted
in the form of a calling-attention. 1 should be given a chance. I have not
conciuded yet.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): We are
giving a certain time limit for a party. Your time limit
was.....(Interruptions). ...

SHRI JIBON ROY (West Bengal) : Sir, please give him enough time.
He is from the State.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : | agree with
you. | am aware of it. You can rest assured of it. The time given was six
minutes for both of you, You have already taken seven minutes.

SHRI SANATAN BISI: Sir, I will not take much time. I will put forth
my points in brief. What is the real problem? The problem is whether they
should go by the observations of the Ninth and Tenth Finance Commissions
or the business rule. What are the powers and functions of the Task Force?
What are the powers of the Central Government? Can they go against the
recommendations made? This being a State subject, the (.;hief Secretary is
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responsible for all these things. Who will do all these things? When we
undergo this plight, no doubt, you want to do everything for us, Under what
circumstances you wiil be able to help us should also be known. Till now, the
Centra] Government or the Prime Minister or both the Ministers have not
stated anything. They are simply going on telling that it cannot be termed as a
national calamity. But so far as the recommendation is concerned, it is not
very clear. These are the things I want to know first.

Sir, I have visited two or three places. | have visited the Niali Block of
Cuttack. I have visited Kakatpur also. I would like to submit that in our State,
the required number of ration cards were not issued earlier. After this
calamity, how is the Government going to issue the cards? I have found that
even the BPL card has not been issued to all. How will the poor people get
their PDS rice? The third thing is the Employment Assurance Scheme. The
EAS cards have not been issued to all the persons. How are they going to
regulate all these things? My submission would be, it is the duty of the
Minister concerned to tell us what the Central Government will be able to do
because it is a State subject. So far as the recommendation is concerned, it is
in the nature of an advice.

Lastly, 1 want t6 know from the Government one thing about the
business rules. whether by the nature of the business rule or by the Cabinet
Committee, they can get over all these things to mitigate the problems arising
from the calamity. Will they be able to do it? I thank you, Mr.
Vice-Chairman, for the opportunity and time given to me.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Thank you, -
Mr. Sanatan Bisi. I appreciate your sentiments. Now, Mr. Bairagi. You have
five minutes.

st ey Sl (7 wRwn) - WY IJUREEDS "EISd, M9 99 39
fava ox Sl @1 A Rar, 3§ o # v g=rarg a1 € | ARisy, uRd
aTH 19 WIEY 9 TR I§ 9o o $v A el vl €, e9d e ) arda
HaeT ?, § 99d oA Ut it avar € | § of g¥ 9l | eI 9
FAT FEA F PRE dEM | AW s ¢ 5 PR AN wET ok il
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I e ot den I® QI g A1 A TG AR H w7 FEl s g
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gg 250 frarfter oy der ot R @ am et ok @' W apft s #
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O I ¢ a' 250 | WeR $ 350 frariicy wiy wer @t YRR awn W
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g a1 § Ffy #=f wwew & e A Ay R & arn aso g 5 e oy @
f6 R o Y & T T3 o, fradh 7| ot e e9r SuoR @ 3
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- uEd @ Red @ 99 9 @1 gEW a3 § & 3Fwd 8 W A1 59H 341
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afl IR TN TR I qr =R & R 400 frerfier A ¥ ¥ afew
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230



[30 November,1999] RAJYA SABHA

g pfy w3 weiqy, U @ favred d o fem & | smuer & & aspara
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e A 39 Ren § a5 a0 78 #8 @ AfeT N om Fo gmor @ E,
BIT-MET 4191 1 ey ft ?, @ad it @ | A oo amie ok fEEs aRen
HIEM Y& P& HAT@ @, IYdh qfeel HAed |, G |, R FEem |
MR wg o AEadl A P 5 9 gl R R R R WR $ ER
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RaR Froaar w3 aft onu semgd & P A $HSH 0T O §F A4S
SIT-HTA @ SA1&1 6T B A9 | ST F HETamard A wifed ax e & %
W & fame @ ge0 3 uE agaRen g9 e Bt iR afsrarforgy § @
gl &, S99 FTA AT 99 | FRR FAR SR, IuAE R dgew A
w9 e 7 & s ?

¥ 0F Ry g=mae AR < g | ) Afdve @ San, ik angen
i o g8l i € ofl | IR 98 SR g AR &, Re Taie $
wH B 2@, TEF I & ST graie <d & | 3R A A awt w9
§ qrdr @deell ¥ @iy, g9 99 99@) W qud 2 # o gwmare o 3@ #
AR Ifig Fva & 5 3@ amad & 9@ §9 InTA &d WiNer Tmharal | 99
JFEN, gl Ay T 2 afr

SUHATZE HEIRY, AUA A e & fAv wwa Ran, § swue agd
I § ! AT

Jraureme (st afdd ARYewR) @ agare aesa &R o | s R
weTy ... 3ma% foe iy 9 o €1 (amaum=)........

SHRI DIPANKAR MUKHERIJEE (West Bengal) : Sir, there is no other
business. Please give him a little more time..... (Interruptions)....

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKARY}): | don't mind
sitting continuously for ten hours.

SHRI JIBON ROY: Sir, since there is no other business, let the House
run for some time more. k

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): I don't mind.
I am willing to continue uninterrupted for hours together, as we have done
last time; I am willing. 1 know the seriousness. | am aware, but if we avoid
repetitions, perhaps, we will be able to convey to the Government some other
_suggestions which have not been made by others so that they will be better
equipped. That is all I am saying. Please continue, Mr. Bhandary.

f g v (Rer): #8icw, 39 R ff s w vw & @ off,
T I F AT I s g Aeg Fa R A (IR o F g §
IEM FE 5 39 w7y I o) uEi 989 8 I8 € AR S A wEeR QA
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AT P HWET & AT AR AW T B 1 IW R 7w A A a7 douww A A
oft, van €t W o 5 ww qEE 3O WuE B, g8 gmard §a &S0
famre s | AT AR qEdEd A IH IHA " F I AW | IF
Ty FER g3 ¥ AR e § ) R Ramd 3 oon | s o o R g
I T A YA AW T R BE W OATIE o, BE R OagR
el ok FE-HE W @ A B A 0 g A Bl g€ oSt off | anfefRrae
R & IR 39 F9R A At 9g g8 ?, &9 o uy IR T # ) 9w W
fret & ot 9afe & g% &1 e &¢ Ag Ao A gw Wew § Tl @ 2
# e g 5 S @1 Ramn & 7 gon @ afes wdwmw g )

HEGG, 9 S A §9 A’ @ WPhod omIeTe orehh vEeht &1 i sy
#, wft o A, ft ofvesft e 3, ef R Tt A # oD Rer @
I g R 9 R W 9 waa 9% A 81 U9 AR A€, $3-F3 g amht
2 @ W USR ¥ R W ¥ wgfos g sl wEdt &, 491 §W AMaR 9o
g R g A Wyl wWerew, ¥ wEn a5 gw o wgfe vt
It & 5T N e Y A9 BN & A PP WER P U 21 W
T A BN § FHG WWHR T GXHR] P GEgar e 2 frey 3
WFHRE Fugisll & gFEa st Sl g A A AR seg IR € | @ A
FHFEd g Al & R &9 @ 9l @ g Feg I8 wea &, 39
we Ry figed ¥ far e e 9t oova oSt @ g wema
FNT AR J T8 e ot 21 TR S O e won @Y, REr o=
THT R FETAaT 33 & v H OveR [ eI @ amavgdal g 2 §
WER & o wgm 6 ol S Rufai seema ot € 599 fow & e
PE-TOET TRER F 9 &7 Fife g0 ave & fafoa somar et ved
& 1zafoy 3% fow o wd-gern @t okt PR 6 39 9@ gor A
feRa P asI W rE Rutm e s a @, A dasa g &
3y fau U yEm HAEO @ Sl Wifeyl W "™

M du g e (SR Ry): W A Afree 75 & v & ww AR 79
ST |
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ot Ira e : anua W TR o S | gl sTaEs W WETes
& forq o darerd $g 4 g WE 9y | HOR A ¥ AR § % @) 3§
we. & fF g ¥ @ A B gEd IR N gaw P afte R al B
qRIEE Il R 9gAr 1 Jh1 A9 wad Joar ¥ 6 IE wE W oRia
TEAE AQ? A | B U T A FSraR QRN I W 9EEr, I8 4gd
HeA & 2| WR @ T¥ A AOXE G gHA WA & O 7 Swd fag dard
FA o3| gafay FhE WRER A R 39 WdY ¥ I WER B R A6GT
1 afey | W RAfy T @ 5 O T gT g wA ot @ B e A
T Tdl B AR MR v ¥ qad vl A wwer & @t 79 N o @«
arcfht & el e Il W R ave A oy o e e @ €7 7' aw
29 A oA F ww § 8 Arh wRY) IhEr F A § JRIY-NERY g 8,
JUARYA b HRAE @ T8 UF A9 FAme &1 a5 o @ @ & 7w
TR ATFA FAHE S T A A @ ¢ @ AR AvTd Fanrd) ) ghwon A
A A R TR M R SN oI I A G A R & 5
g9 3 M vy d @ @ & A v Samdw Aoy FH 3 T s
2? gafan # o Tm A WER | il w1 I 5 S WER B
T W A AT B w2y G afee 5 s A qud aver B gy f
F=T WFR A a8 B SN B Agg ugEn A, germar wgar 3 R we
Frardl & AN T' T wWIR F g 7w A & wAg ¥ AR oft 4 go €
IR 33 A A S B avh g Rufy A v & R, g Pfor ¥
faw ! % amm #¥ar g B Fsiy aveR gR1 SN WER A WP Wergd
FT TAR RIS T § &, IEH orew M|

ft v viER B (I RB¥W)  HEY ITHEE RAOTI AN [ FE
wé & S gg @ Rufyg € oRRufei & 996 aR A W) 3 ok R
I & Afyd ¥ wae sren &1 X wusrn € 5 gw wdw A g el @ fF
w3l A sl ¥ I Rfer F afgel @ @ A aeee aavasm 2
W gfy ® Faom B R W @ ¥ faU e W gt | e
ITTTAHA A AT IAYAHl & aw @) ug & & e Al wom 9 fre
e &, ford o e 7 &, R AR & SR oa T9ff ¥, 9% fag awere
S Tawell B | ¥ G H faw e Aran =@ 5 ) awt Sh A wawen
e &g ¢ R W FRER g8 W Tw g §, oS fg e w®n wR R,
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- fraft HeT dEl wgETR R iR WD ¥ fw & @ wwn ¥ @i ad @
qraen zafae fars T & 5 aam e, R e vefa 8 T @ T
®RA &F T q e I9e oy g1 pw 9un AR g AR awerei
Traven ¥ e w6 ot v weR 'R frad 5 oew o gme wd B om 3w
TN P ALY FHR FIR AN A IFHT T TR A He | g 9 9 ¢ F
wrpfas AT § &9 ggd SISl E B Oad AfFd Iud g9 B FH e
o Gl & U1 SN g9 O Al &1 A ogaid @ g9 &R 8 gad &1 9’
g W 2 2 5 o 7€ gan 2, g wared A @ e 9 gon | e wed
g 8 A we AE Afrd 39 vl A G et o T o) UR |6 a®
Tg THad g W9 wEi g% 9d f IR 2 B o 99 uwara @ wEevan
IUH qETATl Gfe 981 W g & 95 Ferg gan B TN & dera & dRv
B AT B WABRA @1 B A sk Iwa N UF g 991 BRI V@ B
IR WE | e W IS A HeE gF £, 9 W R ) werd 8 @ R,
e guRvm 7 ganr i g A swiwRa o Jyafaa @), I8 &
A B [ U B | IHTAT g & AU arenifre ayaven & o wIe
2, 99" g ¥ Fa¢ & fF wRer A 39 N gl @, e 9 e
2, BIE ITF WHAT fha & a1 74 @ & ? apfl 9% A a1 WER B RS
¥ 7€ g 5 anfeR & fral wEad g BR @ aaTgear &, S
WP T R ? & ey Wvs & AU w1 e &, Af @ wm R &, "o
o ARl HYA B, @A B AR FA §, PRGN B gl B & | I
TR RN e ¢ 7 fee @t @ R fiderel arazen & fag S g
R agwer &, @t W 8 Mg, 9| Rrf o A anfl qara R e 3eae ¥
-2 w1, 5 Regd $a 8 T, A T Ol Ta ol ok 1R W) e s
Té 5w R wEl 9% TN WAR @Even sw @ v ffgwe & dwm
frar & S s ft, 39 aEer) B W ww EaeaR s o Td ggw 6
| arrdie A AT A A AR R v dared & oft 9@ N ' oA | WS |
Te qid &9 ederelq ayaven & fag |l mfd ok aw o | @ik
A g PR F GAHard AW &, ITH YT B B9 HA PH R dhd & |
g & faeg & AR 9 W 39 R AR e ofer | afF 31 S | &
FIE Hor Il TF AR B ave J A8 aar & | awfyE waven ¥ farg
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T P F VA ggarh @ T T oh e, F GRA A, S B WER B IR
F, 39 W P AR & IR |, T TWER P TG A ¥ 99 A e+
Tfey | AP 7 wos N qgd Aewqel ? IR qddrdy waven W Wga
gyl ¥ 1 39 DN F AHEH WYBR B IRE A A AT | TF AT HIY
gvd T'i Je1 & 6 X wl T §@ I JA1ugr wf| w @ 7 genrAE
FEREL TR DI ReERmREWAIREI W
T eI | A OB e 2 @ Uiy e 9| €1 @ $7 FE
R & e a0, T B3 W3 A€ 8, 3 ed By A @ren &
AfF WA g7t A daeme dR IEAE & SN IEA gL TR AIET IoHTA
oftg g TRy iR § g7 Fdes wem 4f et wAld sk s e oft R
el R &, 30 Jw & Ay o g 7R S R T'l $ Ay St wmer @
WFHAA & I/ AR AN AfE W A, R g & A 39 anFes H [/
FA H A N v §1, 9 HX 9P | A, 3 ) & | § o
1 G Bt g |

SHRI N.R. DASARI (Andhra Pradesh) : Mr. Vice-Chairman, Sir, I rise
to support the cause of Orissa which is crying for help. October 29, 1999 was
the bloody Friday in the history of our country. It is an irony that when the
Rajya Sabha was discussing about the cyclone in Ganjam district of Orissa
and some parts of Bengal, on that day itself, the super cyclone swept coastal
Orissa. The cyclonic winds blowing with a velocity of 300 km p/h with the
epic centre Paradip, and the tidal waves rising to a fantastic height of 30 feet
and spreading over an area of |5 km depth completely washed out all the
villages. And the loss of human life is unimaginable. According to some
unofficial estimates, the death-toll would be more than 30,000. And the
number of people affected would be about one-and-a-half-crore. The houses
razed to the ground, or, partially damaged- whose roofs have been blown up-
would be about 25 lakhs. The estimates may vary, but the destruction has
been unprecedented in the history of independent India, on which there is no
difference of opinion. Forty lakh acres of land having standing crops have
been submerged.. Most of the land has to be desalinated for making fit for
rabi crop. The Ganjam district has been affected twice by two cyclones in the
same month of October. Sir, imagine the plight of the people in that district
where 350 people died. It looked as if there was a race of deaths in the
cyclone affected districts of Orissa, and the Paradeep area in Jagatsinghpur
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district topped the list with about 8000 deaths. Nothing remained in Paradeep
except R.C.C. buildings in water. In fact, 1 had been there. [ reached
Bhubaneswar on the 1st of November and went round the city which had a
reputation of one of the most planned and beautiful cities in India. Some
parts of the city looked like burial grounds. There was not a single tree which
was not uprooted. Of course, the slums were the worst hit where all the
inhabitants are living on roads only. In this context, I would like to
compliment the Chief Minister of Andhra Pradesh who came forward to send
food and cloth on the 1Ist of November itself. Then a team of Andhra Pradesh
police also helped in the relief work. It was followed by some other States. |
would like to compliment them once again. 1 saw a ghastly picture in Orissa
when | toured the coastal line from Jagatsinghpur down to Ganjam district for
three days, i.e. 1Ist, 2nd and 3rd of November accompanied by our State
Secretary Shri Abahini Boral. This is really a national calamity. Again in the
second week of November the General Secretary of CPI, Shri A.B. Bardhan,
toured all the affected districts of Orissa. There is a lot of controversy going
on whether it should be defined as a national calamity or it looks like a
national calamity. If this is not a national calamity, then what else is a national
calamity? The Central Government has failed to realize the reality. Perhaps
this is the first time we witnessed such a war like devastation of gigantic
proportions. It is a war waged on Orissa by nature which has affected one and
a half crore people. If the Government do not recognize this unprecedented
devastation as a national calamity, it will be abjuring the very code. In this
connection, I would like to bring to the notice of this august House and the
concerned Ministry one ghastly inhuman deed of Oswal Fertilizers company
in Paradeep which I actually saw. Thousands of NMRs are working for the
construction of this monopoly company. Nearly 1000 dead bodies were
carried to the shores of Paradeep in trucks and thrown in the sea. We found
rows of dead bodies on the 2nd of November when the sea water receded.
The inhabitants of Paradeep saw this and informed our delegation. Has the
company got any responsibility or not towards those labourers who died in
the campus in the course of the construction of this company?

The coastal States of Bay of Bengal are more cyclone-prone in the
world. In 1984, the National Cyclone Review Committee submitted a very
useful report to the Government listing out short-term and long-term measures
to minimize the loss to human life and property. Sir, there have been nearly
150 cyclones between 1971 and 1977. If we add the number of cyclones
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which occurred in the later period then the number will be more than 200 in
this coastal region. May 1 ask: What steps were taken by the Governments in
the Centre and the State to implement the measures recommended by the
National Cyclone Review Committee? The Committee suggested a
full-fledged cyclone code. | would like to highlight one important, absolutely
indispensable measure suggested by this Committee, and that is the
construction of cyclone shelters in cyclone-prone areas; that there should be
two-storeyed buildings each to accommodate 500 to 1,000 people, and that
this should be done in every village or a group of villages having a population
of 1,000 to 2,000. But, in Orissa, | am surprised to learn from some
newspapers that there are only 23 cyclone shelters in the entire Coast. It is
this callousness of Governments, both at the Centre and the State, which has
cost several thousands of human lives.

Coming to the point of national calamity, I would like to ask: What is
the sanctity of this National Calamity Code if it comes in the way of the
Centre helping Orissa in a much bigger way? Is it a divine made? I would like
to submit that in a grave situation which we are facing in Orissa...

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Mr. Dasari,
kindly conclude.

SHR| N.R. DASARI : Kindly give me five minutes more. I had gone
there and seen the reality. There should be relaxation of rules, and the Central
Goverhment should come forward more generously to help Orissa. It should
give grants under different heads to the extent of Rs.2,000 crores for
immediate rehabilitation. Of course, even this amount would not suffice as the
State requires Rs.10,000 crores, according to some estimate. So, the
Government should make the resources available through HUDCO, Indira
Awas Yojana, LIC, GIC, etc. in order to rescue the people of Orissa. I would
like to suggest and insist that the Central Government should appoint a
statutory body like the East-Coast Cyclone Relief Committee in view of
frequent cyclones in the States of the Eastern Coast. Also, if it is declared as a
national calamity, more help from international agencies would be possible.
So, special consideration should be given for the poor Orissa crying for help
by all means and from all quarters. Let all of us rise to help Orissa. Who lives
when Orissa dies? Thank you very much, Sir.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Shri
Viduthalai Virumbi. You have six minutes. Once again I request all the hon.
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Members not to repeat the points. Just share the anxiety. Repetition may not
help.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu) : Mr. Vice-Chairman,
Sir, I will try my best 1o follow your advice.It is an irony that this tragedy has
happened in this decade when the UNO has declared this decade as the
International Decade for National Disaster Reduction. The coil of the snake is
called the cyclone in Greek. This has been justified by what we have
witnessed in the last fortnight. What we are discussing here is the occurrence
of successive cyclones within a fortnight. The U.N.O. has passed a Resolution
regarding this issue. It says:"The General Assembly has, in a Resolution,
declared that the goal is to protect the people and property from the worst
effects of natural hazards through wider application of existing scientific
technology and technical knowledge.” This is the Resolution passed by the
UNO. But, what is the reality? The devastation is unprecedented. About a
quarter of a century ago, in 1971, also, the people of Orissa were affected
badly. At that time it was called ‘severe cyclone'. This one has superseded
that. It has been called a "super cyclone' now. Thousands of people have died.
Crops have been completely destroyed. Cattle have died. People have lost
houses, school buildings and many of them have been dispossessed. This is
the situation. May be, it is an effect of the Nino. But I fail to understand. We
feel that scientific development in this area of preservation of human life and
property is inadequate. It has been proved now,

So far as this particular cyclone is concerned, I have to point out that on
October 26, 1999, the Director of the Meteorological Centre informed the
Chief Secretary of Orissa that a cyclone had formed 300 kms. North-east of
Port Blair. The next day, on the 27th, the Director again informed the Orissa
Government that the cyclonic storm that had formed yesterday had been
further strengthened and that it was moving towards the north-west . After he
had given the information, he had actually alerted the State Government and
warned the State Government. But 1 do not want to accuse the State
Government or the Central Government. What | want to point out is that after
the cyclone had occurred, the Revenue Secretary of the Orissa Government
was reported to have explained and told the Press, “Nobody told us about the
magnitude and the exact direction of the cyclone”. The Director said that he
had informed about the cyclone. But the Revenue Secretary said that they did
not inform about the magnitude and the direction of the storm. Not only that,
he stated further that nobody had anticipated that it would be a super cyclone,
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From this what we can infer is that either the information provided by the
Director of the Meteorological Centre was not sufficient for the State
Government to alert its people or the information received by the Director
from his own sources was inadequate for him to inform the State
Government. It shows that the scientific knowledge has not been developed to
the extent it ought to have been developed. That is one point.

Now, | come to the second point. What was the response to this
situation? The response has come from throughout the country. After Kargil, |
feel this is the occasion where people have stood one nation. The Central
Government has sent teams, the Minister of Health has visited the State, the
Prime Minister has visited the State and they have also helped the State
Government by way of loans, grants and subsidies. They have helped in other
ways also like supply of rice, medicines, etc. The Pope has offered some three
hundred thousand dollars. UNO has come forward to help the people of
Orissa. HUDCO has come forward to construct some 75,000 houses for the
people. But the question is whether all this is enough and is going to solve the
problem or not. 1 feel that a National Disaster Management system is yet to be
developed in India. That is the lesson that we have learnt from Orissa. This
has yet to be developed. It is not only this disaster that has taken place in
Orissa, but in future also Orissa is going to be affected. I think it has not been
dealt with by other hon. Members.

ONE HON. MEMBER :Are you cursing?

SHRI S. VIDUTHALAI VIRUMBI: No, I am not cursing. This is the
information from the scientific departments. What they say is that saline
water's inundation of coastal areas renders these coastal areas incapable of
growing any crops. This is the situation. In such. situations, sometimes the
anti-social elements also play their part. Sometimes, some sort of information
like leakage of ammonia taking place from the Paradip Phosphate Plant is
spread. It has not happened. But rumours have been spread throughout Orissa
to create panic among the people there. They want to fish in troubled waters.
As far as providing help to the Orissa State is concerned, it has come from all
over the country. For example, Andhra has done it. Sir, | remember, one Shri
A.P. Patro was a Minister in the composite Madras Province -- maybe
Naveen Patnaik is not aware of it -- at that time, there was a very good link
between the people of Orissa and Tamil Nadu. Sir, not only the people of
Tamil Nadu, but also all the political parties of Tamil Nadu and the
Government of Tamil Nadu have come forward to help the people of Orissa.
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From our side, we have done whatever we could do. Tamil Nadu has given
medical aid, food, clothes and other things for the people of Orissa. Sir, what
[ feel is that there is a system failure in this. The failure does not lie either
with the State Government or with the Central Government. We have fo find
out where the system failure is. If such a calamity occurs again in any part of
India, particularly the eastern part of our country, namely, West Bengal,
Orissa, Andhra Pradesh and Tamil Nadu, then what should be done? This
whole area is a cyclone-prone area. Therefore, we must find out how to
prevent it. This is the main point. Whatever has happened, happened. We are
providing all the help to the affected people. Here, I don't want to mix politics
with this issue.

Sir, recently, I have collected some poems of one Pamela Patlipose. |
am reminded of that poetry written by an Andhra boy. It has been translated
into English. It says, "What can be done when the elements that sustain life -
air and water - turn to destroy it." This is what has happened in Orissa. We, as
one people, face that challenge. We will extend every help to them.

Sir, the State of Andhra Pradesh was also hit by a cyclone. The State of
Tamil Nadu has also suffered. More than eight districts of Tamil Nadu have
suffered due to torrential rains. This should also be looked into by the Centril
Government. We have seen that the National Calamity Fund is not adequate
to help the people at the time of natural calamities. I request that the systein
failure should be corrected at the earliest. With these words, I conclude

SHRI R. MARGABANDU (Tamil Nadu) : Sir, cyclone and drought
occur in one part of India or the other every year. Almost every year, we
discuss the effects of cyclone and drought, and the measures to be adopted by
the Central and the State Governments to prevent them. But, still it is a
continuing process. We have not thought of a proper and effective preventive
measure to tackle these natural calamities. Although cyclone prone areas have
already been identified, nothing has been thought of to prevent it. Of course,
it is not possible to fight against nature. But within human power, something
can be thought of to prevent the recurrence of cyclone and other things. These
calamities often occur some particular areas.

Sir, 1 agree with Shri Virumbi when he said that we should make
effective use of the meteorological devices. | request that these devices
should be made effective to caution the people in advance so that they are
able to move to safer places. The Government is providing every possible
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help only after the loss of life and property. I request that we should do
something so that these calamities do not occur. Some scientific system
should be evolved to see that all the people in those areas are informed about
these calamities well in advance so that they can move to safer places. Now,
Str, it has been said that nearly half of the entire Orissa has been devastated.
Luckily, relief is pouring in from every State. But it is a sad state of affairs
that even though the relief materials are sent over there, they are not
distributed; they are not given to the affected persons; they did not reach the
needy persons. As a consequence, they are suffering, starving and dying. For
a day, if one meal is given, one can satisfy himself and he can save himself.
What would happen if it is repeated for many days, as some reports say? | can
starve but I can't pacify my starving daughter. That is reported. This is the
kind of a situation for the past one month. Even now, several areas have been
cut off and there is nobody to reach those places. Thers is nobody to provide
food.

In Tamil, there was a poet called Avvayyar. She said, oru nal unavai
ozhienral ozhiyai. The stomach will not allow you to be in peace even for a
day and it will not allow you to take food more than the quantity required for
a day. Idumbaigoor en vayire unnodu vazhdal aridu. That is the stomach. It
will not take more than the quantity required even for a day and it will not
starve for a day. That is the position.

For the past one month, the people of that area are suffering like that.
People from other States have come forward to help. Here, my suggestion is,
if it were a vast devastated area, then each State should adopt a particular area
to improve and to redeem that particular area. If a particular area is assigned
to Andhra Pradesh, or, if a particular area is assigned to Tamil Nadu, then
those can immediately rush to the adopted places and see that the
developmental and rescue measures are taken up there. But, here, although
rice has been sent, sarees have been sent and dhoties have been sent, they
were not distributed. Thirteen thousand tonnes of food remain undelivered.
Sixty thousand sarees and dhoties remain undistributed. Rs.52 crores of
emergency fund remain unspent. This is the situation and we should see to it
that tnese relief measures are given to the needy persons.

As a matter of fact, on behalf of the AIADMK party, Rs.5 lakhs towards
relief have been given. The people are willing to give and they are giving, but
it is not properly distributed. There are instances reported that there were theft
and stealing. There should be a proper mechanism so that it is distributed to
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the persons in time. With timely help, lives have to be saved. So, the
Government should come forward. Towards this national calamity, the
Central Government has allotted Rs.300 crores and that needs to be incréased
to see that the people are rehabilitated and are saved. With these words, I end
my speech.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Now, Mr.
Kuldip Nayar, you have three minutes, Sir.

SHRI KULDIP NAYAR (Nominated): It is very difficult to speak
anything in three minutes. ’

THE VICE-CHAIRMAN (SHRI ADHIK SHIROKAR) : I agree with
you. The person who is in the Chair now was not able to speak. within that,
who also had only three minutes.

SHRI KULDIP NAYAR : Natural calamities are hard to avert. In
Orissa, it was a man-made ordeal also. It is no more a secret that the State
machinery was sluggish and it was almost criminal. It is also no more a secret,
the person who is the Chief Secretary of the State went to America on leave.
And this Government allowed him. How, I do not know! It is also a fact that
many Collectors who were on leave did not come back to join their dutizs.
Neither conscience nor a sense of duty called them back. So, it is not only a
natural calamity but it is also a tragedy of our people wherever we are. It
seems that we do not nise to the occasion and we are divided and busy in our
own problems and politics. Now the warning was given in 1971. And then
there were two very powerful Chief Ministers, Biju Patnaik and Janaki
Ballabh Patnaik. Now what did they do from 1971 till this cyclone again hit
us? Biju was a good friend of mine. So 1 do not want to say anything about
him. But the fact is that nothing was done, nothing has been done to meet this
calamity. What happened is that greedy politicians, contraztors and
bureaucrats have really looted the treasury. There is nothing which could have
been spent on the real work to avoid this kind of a tragedy. I do n«t want to
take more time because you have given me only three minutes, But. 1 would
make a few suggestions, if | am permitted. One thing is that now there is
going to be a problem concerning the school children. I think more and more
primary schools should be opened so that we can take care of these small
children. The second thing is that, I think, what Mr. George Fernandes
suggested, there should be a Central body. The States do not have .
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money. They do not have any funds for calamities. They do not have funds
even to give salary to their teachers. So, there should be a Ministry to take
care of the natural disasters. Maybe, that would also help it all. In the end, I
would just like to read two or three sentences which I wrote. Orissa tragedy
should have shaken us; it has not . The tragedy should have awakened us to
the privations of most people all over India; how they live on the periphery of
poverty and how the 52-year old Independence made little difference to their
condition. They still have no regular income, no firm shelter, nothing to fall
back upon. Their children have no school to go to; the old wait for death
helplessly. They shudder to fall ill because they have no means to afford
medicines nor can they remain idle for a single day. Sir, even a small flood,
much less than a cyclone, destroys the meagre existence. And then they get so
engrossed in finding food, shelter or work for themselves that they have no
time to bury their dead or cremate their dead. They cannut even look for their
lost relations, their neighbours or village men. This is what happened in
Orissa. Sir, only this morning a person from Orissa came to me and said that
till today he has not been able to go to the village where his in-laws live. That
means till today maybe, certain areas are inaccessible - people cannot reach
by road, because they have been washed away and there is no way to reach. I
hope the Centre is doing something about it. I hope George Fernandes will do
something for the long-term purposes. I do hope that this thing does not get
involved in politics because, Sir, dismissal of a Chief Minister or removal of a
Chief Minister does not really help. It is reaily the bureaucracy which is
responsible; it is really the government machinery which is not there. I am
very much afraid, I always thought that we always blunder along. When I saw
failure in Orissa, maybe, another tragedy anywhere else will find us very
much wanting. Thank you.

SHRI RAHASBIHARI BARIK (Orissa) : Hon. Vice-Chairman, Sir, |
rise to associate myself with the discussion on “super-cyclone.” I do not find
it is necessary for me to repeat as to what has happened. But I must certainly
give some suggestions as to what can be done. This “super-cyclone” has
devastated our economy, broken our backbone and forced the State twenty
years backwards. The financial position of our State is such that we cannot
afford to rebuild by ourselves. And I do not think that my country will march
ahead, leaving a crippled State like Orissa to fall behind. You people have
helped us in many ways. The State got help from all corners of the country.
All people have expressed their sympathy. We are thankful to them. Sir, you
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have cautioned me that I shouid not discuss the points that have already been
discussed by other hon. Members.

My first point is, building confidence in the people. Sir, people there are
not confident. They do not want to do their own job. They are saying, “Why
should we construct our houses, if cyclone is going to hit us again on 15th
December? Such a report has been circulated. I think it is a gossip. | urge
upon all the political parties and my colieagues to have a Joint Parliamentary
Committee to visit that area, and we must politicaily make the people ready in
taking up developmental work and in building their own houses. I urge upon
the Government that the roads should be reconstructed immediately and all
the villages should be made approachable, schools should be rebuilt and
children should go to their schools. Land, which has been sand-castled, must
be made ready for taking up Rabi cultivation. The poor people, who had
taken loan for the Kharif crop, should be given waiver. They should be
provided soft loans for building houses.

Another thing is, the transmission of energy is totally shattered and
damaged to such a magnitude that our GRIDCO, which is responsible for this, -
cannot take up this job unless it is given some financial assistance. Unless
energy is transmitted to the village-level, we cannot go for Rabi cultivation;
lift irrigation cannot function and hullers cannot function. That is the reason
why [ request the Government to see that the energy transmission system is
restored. Our peak load is about 1,750 MW but it has come down just to 700
MW. So, if we do not use energy, which is a measuring rod of development,
we cannot develop. We are falling back again. You must help in that are

Another point is, if you arrange the trees, that have been uprooted, in a
systematic way that will, probably, cover about 10,000 Sq. Kms. of jungle. In
1947, we had 32,000 sq. kilometres of jungle. Now, in the name of
development, we have consumed almost 12,000 sq. kilometres of jungle for
coal, for BALCO, for NALCO, for Rourkela development and for mining
activities. We have spoiled our jungie. No doubt, it has provided some
employment. But we have consumed almost 12,000 sq. Kms. of jungle. So,
we need to take up new plantation with utmost speed. Most of Koraput has
been eroded because of the devastation of jungles. The topsoil has been
washed away into the sea. I am not selfish enough to suggest something
about Orissa alone. We are covering 1600 Kms. of coastal line. We need to
take up plantation and have a foréest of two kilometre thickness, which can
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give at least a cool atmosphere. It is reported that global temperature is much
higher than what it should be and the climate has been distorted due to that
and the snow is melting as it normally melts in the polar regions. In that way,
the level of the sea water is increasing. It will eat away our land. It is
increasing by two centimetres every year. So, you must prevent unnecessary
heat that is created by the industry. Most of us, in the States, are preferring to
have thermal plants for generation of energy. Though it is said that
hydro-electricity is bio-friendly, yet we have not been going in for that. We
are going in for thermal electricity because it is cheap. But we must also think
in terms of the devastation that can take place. So, this is what I propose, and
I think the Central Government would react to it. I again say on behalf of the
poor people of Orissa, while remembering the poem written by the great
Rabindra Nath Tagcre in Bengali which means:

We have nothing to give to any body
We have lost everything but
We have lot of love in our heart to distribute it amongst the humanity.

I again repeat that Orissa will be prosperous again within a few years
from today. In the next ten years we will prove ourselves.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Thank you,
Mr. Barik. You have made a valid point. You were talking about the forest
cover India needs 32 per cent of forest cover. We have, only in one State, a
maximum of 22 per cent forest cover. We require mangroves along the
canals. But we do not have it. That is causing the El Nino effect and also the
green house effect. Thank you, Mr. Barik, for pointing it out. Now, Mr.
Balwirder Singh. You have only three minutes.

wverR gafdey e v (dom) : : seeofilg fuvdF wEs, 3@ A
T & sfera F @ 7 3w 2 ¥ e § gga wen 7 or @@ s
A 39 W 1 9¥Y HYFS JEE AT | 9 I8 $E 9 & 6 959 7 aga
W @ &, Ak §F 9T MY, A 96 9gd MY IR T/ oM W #
DR B R E M o Paxa F W &9 AR § | pava @t ga 59
qaTél g2 ¢ e g9 WigH ST € o el | g g€ qar & el G
& gam a7 Qo oM araf @ | 78 aore € 5 Sw A & 79, Rea @ wa
¥ g o1 w99 991 qEd) @1 a8 T o1 | 3HH 1) IRS F HOW AT gHH
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w9z § @7 MR 15 TOR ¥ 9 A A F g F 7 71 TW W AR,
wEd, W, 9%, forct 9Y 3o aaE gon &) 39 AR ¥ o o @ T &)
Fo e T A A R @ a gw ww S Ad & v gEd 6 2w
TRt RZEm A icafmam @it s e A a8 5 a8
3t war PR B S TB S R & S ¥ i 7 7 &) Re wreh
TE ATHd B FFA TR T o1 wHd | gafag o wfty 5 AW 3w ¥ aeR
PRI 33 a1, 3 TXE | A1 379G AR T 747 | A A A wfd
e I B AgE B B T duw o Re ? R s wiefie A
# &, e A TR W 7A. A 400 TF GNP qET W AW & W T T
T Aes e e el € o1 o S € 7 A9 €) e o ¥ el Y
IRAATFTO AN PANW IR R T A ¥ 970 @ 799 & 9 AaaR 9
qadt & fag - N u A affe TEa & SwF R ¥ w7 W@ B ua )
gafery ¥ o @ o aEa € 5 g Re ot B a1 Se i
B3 419 IR-IR FEA F TG AN B FEA ARC fF I oreh R weg B
aF SR & AR A R IR 39 2w 9t amerdt 100 TS & d R/
50 T T @ gEa | € T &, 25 e A THE $ okt € v 25
e A & A e A W & gHfaw & 7F waw 0 agm 5 9 A
TegR § 9 €, AR A o &, wfRel d aw € SR 3wt weR wE e
I & S gt B WE AGT BNa & 9% g7 € R forwe gwnen A ared
I D & 77 9 WX ¥ 100 TR @ wEA T A P, O R 25 7
A T BN AR T W W 98 FRG I A HT AeT & W
I § oot aurd g & % aw o 15-20 W g@ A v &Y ) W
TE B 9l € N sHm A PR Aed TaHe W Tt g ad &, 9@
I s e e @ &, soa 3w & @ @ g e ¥ gefae o
St | gEa &, wdl-aare A wd ovd €, Rt ¥ werg @d ova €, '
1 7 99 89 W od & A o Aes o 9ad €1 g9 A U R W
5 39 29 & amwa g ? R & A R ¥ AT W Frarae 99 Al @t
HEE @ W TE WAY T TOEN €, HEQ 991 AR € R wad 9w
g & afd s ¥ EE A A, dome B | 3, B Re @ %
Tgd 96 W A F, 9P AR A 09 A I T amar B o'W w9 A e
E-ar) # o € A w9 A A waw 23 € 5 oy W) A aea v
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TR BN, A 9 FEA e q, Bl F 9 9 gT Breg 8 O 98 IS99
e 2, wE Al & U F FUL € df 98 99 FuSi A A 7, e
T | G AR T & SAH SEWTA HEAT| TG & ST B a€redt a@d &
@ T TG T A ¥ | TRV & |E @rn § yfe e & fap IR Ay
WA B A € @ JIR G q PP T PY AdTe B ST qGE B GR
29 & AT ST AGQ B ol A &I € f g g9 3N g freew g oW
Fhd €1 $9F R § PR BE N gHE fRw IQ , @ IF @ AGEIR B
Bl Bl 8 M a1 GHG $ fAT oTed 2| AR S died WRH €, 9
T H1E T BT T Y SR IAS TR & g1 T9M & 9| SF F o
qr &9 U1 A9 gdd & Afb 9w O 89 wed! BeeY 99 "gE A &
forg amt s wifee, @t &9 9 B B IR IR WHN | IE WR QI D AT
%, & we IS arell % W # | o B GoTe arel e aad # 98§ 9 NR
g 3R g il A @ Jfd R € 6 B 9a Biaer 9T Wl R | g
AT B AT EH ATUBT URATS AR '

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Miss Frida
Topno. Madam, you have three minutes. '

FaATd B ot (I ¢ AT Suewras AEEE, § e SR &
g g & IR A PV FEN AR €1 P A TG 39 AR A A
76 & 5 a5 & A frw avw @ THees B0 S99 99 f3d Ay wew
¥ € safag ¥ 59 v § sorar 98 Qia =redt €)1 ¥ a8 e wEd g 6
77 W || e ok 71 <R & @ SaTeT swaes gY & gt e @t
@ 50 TRT GigAeE AT &1 FRIS A 39H ghifacs ¢ @ 3o @
R T € ok o gurw B v | v arg oy wE § g€ 0 & @ at
et § g8l R ol gheRs § a1 ST Reffaew ¥ fag, sfifeted s
Gl 29 & g, g Sies wes &1 =1}

A IR IR A P8 Reae a1 el § % a8 ” ot ga g9
FfidT gon ? ok R g wR & R T E W1 s W &, 39 2W A
T8 FEA g1 YR AEFAT ¥ | g9iAT gHE) Avee Hoad! RyFer fFm Wy
a1 agl & fog |fplmae b e w% | R 376 ReRfaew & fag, w
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TR F fIC 0P G 96 & WA P gaen & GF | g8 F ANl B BN F
faT yge RN A g ¥ gwRTe 'R g9 &1 afy sEel A Hd ot
0T & < @ T8 S A 9 A0 sravas gREsT @1 sRsrie aR a5 |
& A Fga Toe F Raave &) o9 vt & R on @ &1 At & g1 |5t
d 99 & fov ey 98 &) zafay shfeved it i & foy <@dbcy A
I ARt | S9H! 9gd g & faw W B9 & SW Sied & faw difeef=
U el 2| I dcpra S v wfeRrae difdefm Suder e Wi
et | S A & fog it P9 swERE &R At 9 @ & S i
sIfe § SOd €RA ¥ g +ft 1 f-d i wfee afs o vmaw R A
¥ ST oW N IF| 9% FFET aer & foar A sfsveed geem o
Tifeg | anft ft 3 |7 arewt ol A 4t @ &) 9 ol A ST ot g8 ©
IuH & gl W M & fov swea v o <81 & | gfee Av gema ? e
A% T aer ¥ fav oEdcy R o TRt &Y ofs desa arex |
PIS &, S99 ) A9 A1 @ St 78 8 Gt ¢ gafey aEfefhe Ade @
TR a1 s Y o F1 FRATE 8 |/F | FEd $ fIg giged a 9ga
2 afr &= fime ang 9o & fag Ry & gafag sot 87 & fag ega @
T8 2| Suaufy gEEa of a1 I8 off fF urer yerads TRE WIS 2eTgH o
arfey |mﬁmwﬁmmg’@%ﬁb§a}aﬁ?}s%ﬂmﬁm% E3ica
fore sga-sga oMY E |

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Shri Prafull
Goradia. You also have three minutes' time to speak.

SHRI PRAFULL GORADIA (Gujarat) : Please ring the bell if I repeat
any point that has been made by any other Member. Otherwise do not go by
time.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : If you do not
repeat the points, | will keep quiet.

- SHRI PRAFULL GORADIA: If | repeat, you please ring the beli. Mr.
Vice-Chairman, Sir, I visited Orissa from 22nd of November onwards. From
Bhubaneswar, 1 went to Cuttack. Then I went on towards Paradeep via a
number of villages that had been very badly affected in Ersama block, of the
Jagatsinghpur district. The worst experience was when [ met in a village
called Jireilo in Ersama block a man, who must be about 40 years old. His
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name was Sudhama. As | said Namaskar to him, for the next five minutes he
_could not stop weeping. It was because his 18-Member family had run away
from the flood. Between 18 of them, they had climbed two trees in the village
hoping that within three hours the flood water would recede and they would
come down. The flood did not recede for 72 hours. As a result they got
thirsty, hungry and tired. Ten of the 18 people fell into the flood. Sudhama
and the rest of them were watching. This is the kind of heart-rendering
tragedy that had overtaken the area. It is not that you do not know. Then there
was Chandramagni in Sarva village, who had lost all his four cows and has
not got a piece of land. So, that is the end of his livelihood. As soon as the
relief work stops, he does not know wherefrom his five-member family will
eat. Then there was a village called Sarvapatto, which was entirely a
Bengali-speaking village. 242 villagers of the 463-member village were
washed away by the tidal wave. It is about 15 kilometres from the sea. Only
221 members are surviving now. It is not as if the families are individually
surviving. It is a criss-cross manner in which the people have been lost.
Brother is dead and Bhabi is alive and all that kind of a thing.

I am proud in this terrible context, the Chief Minister of Gujarat,
Keshubhai Patel, reacted quickly and sent his Health Minister, Ashok Bhatt,
with a bank draft for Rs.2/- crores in favour of the Orissa Government and 32
lakh clorine tablets, which were readily availatle in Ahmedabad. He carried
them with himself personally. He also promised three trains of aid, including -
milk powder so that the children are not left out while the dry Chura is being
distributed to others.

Then he went on to assure the Chief Minister, Mr. Gomango that he
should not think that the calamity was only Orissa's. The burden of coming
out of the calamity is the responsibility of every Indian. Having said that, he
said: "Please, distribute your districts to each State so that the whole
responsibility does not fall on the Bhubaneswar Government alone.” It is not
possible to deal with this calamity just by one Chief Minister, one Chief
Secretary etc. This was the Health Minister's advice to Mr. Gomango, who
said he was very grateful to him for that suggestion. The next day he offered
districts for other States to adopt. Nine districts were adopted by various State
.Governments. One district went to Andhra Pradesh because of the great help
rendered by that State to the Orissa Government. That was the only
non-Congress Government that got the honour of adopting a district. The
Government of Gujarat which suggested the idea has, unfortunately, been
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scrupulously left out. I do not know why. Mr. Vice-Chairman, do you realise
that Baleshwar, one of the worst districts, was handed over, for adoption, to
the State of Arunachal Pradesh, a very fine beautiful State? But I do not know
how much machinery they have, what financial resources they have, to look
after one of the worst affected districts, Baleshwar.

Then, Mayurbhanj was handed over to another beautiful tiny State,
Nagaland, while Gujarat was left out. However, these things will go on.
Human nature is difficult to change. Inter-party politics carry on even in the
face of tragedy, even in the face of dead bodies. But intra-party conflict was
the worse of the two evils which took place. The worst incident-that came into
the open was on the 22nd November, in the Congress Bhavan, when one
faction shouted slogans like " J.B. Patnaik zindabad, Hemanand Biswal
murdabad”, untit Mr. Scindia and Mr. Wasnik tried to calm down the
agitators. Of course, it was headlined in the press. I am quoting from the New
Indian Express, Bhubaneswar. (Time-bell) So far, has there been any
repetition? Intra-party rivalry was alleged by two or three bureaucrats whom I
met in the State. One of the major reasons this is my view also why the State
machinery has come to a standstill which we have already read about and
heard - is due to one faction trying to jam the wheels of the other faction. Of
course, elections are due in February. So, that is another problem.There were
some good suggestions made by Mr. Ranganath Misra, Mr. Kuldip Nayyar
and by Mr.Bari. I do not know who is going to implement these suggestions.
1t is easy to send blankets,but who is going to deliver to the affected people?
Already, some of these blankets have reached the markets in Calcutta. When
the God is angry and nature is cruel, one would expect that, at least, human
beings would unite. There are certain issues which are much bigger than party
politics. They are national issues. Then, there are issues which are beyond
national issues, which are human issues. The tragedy of Orissa is a human
issue and yet, we, human beings, are not acting as good human beings.

Anyway, the other problem which I saw towards the end were carcasses
and dead bodies of human beings which had to be removed. . The most
revolting task was removing the stinking bodies. Yet, we had the NGOs like
Utkal Bipanna Sahayata Samiti sponsored by the RSS. About 8,120
volunteers were on the field, by Ist November. By 17th November, they had
cremated 6,120 caracasses and 1,280 human bodies. By wearing masks and
bearing the stink, they took out these bodies and cremated them. Of course,
another NGO which was very active was the Anand Marg. Then, of course,

251



RAJYA SABHA [30 November, 1999]

there were our brave jawans from the Indian Army who are supposed to
defend our borders and not to be doing the job of removing dead bodies. But
they did it bravely. One can only salute our jawans. Incidentally, our Air
Force made the first sortee that went out in the afternoon of 30th October
itself. The cyclone ended in the morning. The sortees began in the afternoon.
The people whom I met in the villages --I speak and understand Bengali, I
also understand, to some extent, Oriya language -- told me that they identified
our soldiers with the Kargil heroes. So, we salute them: Once again thank
you, Mr. Vice-Chairman, for giving me the time to speak.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Thank'you,
Mr. Goradia. Now, Mr. Naresh Yadav. You have three minutes. Your earlier
speaker has consumed more time. °

Mt 9 geE (RER) : Suwwnzs 78Ry, 29 JagEX @ AV Jw
aigFdad ¥ IR @ e 7€ 7E-fae gon siR WRy <w 3w ud@ § <<
FAM P gE F A e RER w A g Al hrf vEd @ A e
M F AR | IHW F AN A T @ A g H I g9 RS U AR
UF FRS TYQ B WH-9 B Gl g8l FHY A B R aeIE

w21y, ¥ amy @ e Rk te-a) figet sk @ S a1 &w
S ¥ el ) @ $ A, SR W wev gen SulkE e ¥, W
A g0 wd 9 % W § | AfT aR-AR T TE F ARA SRER B AR W,
e o w5 St @ ok ¥ R smar 2, 96 A #ven T6d B
A B A B TN & | wEEA, 9T 9 5 WRT AW A AT IR T &
f 79 Regr A T Rggr Gfe o 9, AfF TR-AR TR guE A=
ot AR Y 7 S F g Twd HgAw FHHE b 9 9.3 @ gaten R
Sar & f% .."If any region faced a calamity of rare severity, the Centre was
expected to take appropriate action as the situation demanded and incur the

necessary expenditure. The Commission did not define what constituted a
rare severity."

weea, § Fe1 wear & 5 & e A | fem o @ ok o
39 ot Ruid ot 2 &Y o9 N 79 I WoR & e W ore f o & | oW
¥ ST wrEen € 5 aver &1 fAde we s ? "Eied, 39 ua fauer @t
ot # SHw F v g wEEAH ¥ 9@ 10 FOR @ W TG, 79 A 39
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IReR &1 s & o &, arEl 999 AR Y 99 N wWeR B e T8 S
R @l W ) Fufear T 8 T aw W TWer &1 fAde w9 & ik
garen e iran & S9d Bz s @ | ar iR ' WRer @ R fr
& #eigy, g uftarte gim-2, RO g 18 2 ok R 39 R ot
¥ 77 uferarde fefy 98 o, 39 9 3 a5 Rt 9ftg s 3 froig
arft 98 HXN A He W AR, TR 9 TW ga I GQvia: gewd € fE
39 T fug § wvg SRR @ iR | S| B 59 ATWE B AvHA
FonfadY eMfya fvar wig |

weed, § g8l Uh-3) STk B Sooig 3R PR TIEW | I8 Sl o @
2 fr of o o @ 81 T ? (| F " B WSl S @ amrE e
g f 3 981 IMSOMOTOAR0 A &7 At NfF ggi &t A o1 9heror a<
Fag fr 99 & P 9 s 9N 3R g Pt @@ @ W & @ gl
77 dg1 F SR B ? onf) ast ¥ A @ ol ) T € | o oA
TEW BN Q¥ Ed B AaE B8Rl ? g8 aew-8-a9wn € 3w uE faus
P UD T | 39 P QF P I P gaeen B Ay o @ feam ®a |
N sroex @t B) g% | 7BIgy, § ue 99 R sHenivE dEidet & aR
# wE A 6 afER g sAwrteE i SO R T & ? 99
AIEFAT F IR H S P I T @ I A Rarm /1@ 9 fha ? s B
TR-IR FEA & g5 M I=2 g o fF mug A RQuer 78 gl 1 g ar A
M 2 I HE R R F I B AT B P R gwrlvm e w E A
fager s el ¥ ok IR et @ RfYT D W R o IR 1 9 A I
W @Rl @ FTmEr on 9% |

AEEE, ofd § F gt wed A g 39 9 A vl ¥ wewd g R
ot o 5w H Brg AR 2 R o g A Rver @ o A wiE &
wET 39 99 5\ g w2 5 ew o wiee g9-99 ar Jy AR
HOROde’ S @ SR F A @ wErrErd € g ¥ f5 gy R S
¥ R et § ' oas | 99 F A9 FEEH IR SRR e der
FET 7 gER Rra eriwE T T8 vua @d fear o g% | e adt 5w
% g AR 2 |

HEId, AT ¥ g9 dia1 &1 Ja9N A, qga-98d g4aig |
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SHRI S.R. BOMMALI : Sir, I would like to know from the hon. Minister
as to what is the difficulty and dlsadvantage in declaring it as a national
calamity....(.,..(Interruption)....)..

it Wy fg daw : &R o AAT WA B, AW BN T aea &S

AN Freras Y o9 A F SR g & qdt e ¥

s vy g Naw : &= g A F e AR F oy g WARyEe weT
2. (eaamn)

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : We had a
very dignified debate. Let us not spoil it. { ....(Interruption)....s) 1 appeal to
your good sense not to spoil it. If we are dissatisfied....( .... (Tnterruption)....s)

SHRI GURUDAS DAS GUPTA : Kindly appeal to the hon. Defence
Minister to restrain his language. Non declaration of national calamity of rare
severety ....(Interruptions)...

6.00 P.M.
. ot ol AT SUEETERY O, I8 dR-aR AR R, N & HUR

g o €. (FEuR) AR g=ie gl @ W wEiey o B e
frdw gorea ® 9 € f5 ... .(=@ur) some other house ... (Interruptions)...

st "y g Maw : JUet EXeR 99 aredt O € g |

3 et AT - AR F FW IR T T € L (aem)
T8 TR FR IRY 2 fF 9@ v FAFd ofg 9 =R R € o7 TR
FUR AT ¢ IR &9 gHH AW 39 weA § N A |

SHRI DIPANKAR MUKHERIEE : You can make this speech in
Orissa. You can go there and make speeches there. This is a national calamity

of the nation and by not following the recommendations of the Tenth Finance
Commission, injustice has been done to the people of Orissa.

o ot wAfES oy S, Su wreew FvE @ RO @1 gwi
R B3 Gewl A Ow fFwl w4 wweR g R @ R @ @
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THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : Shri C.
Ramachandraiah. I would like to inform you that the time allotted to your
party has already been exhausted. But some more time is being given. Kindly
conclude within three mintues. '

SHRI C.RAMACHANDRAIAH (Andhra Pradesh) : Sir, you have been
very considerate to the speakers because every time you have been informing
the hon. Member that he is being given three mintues, but five to six mintues
are given to him. I have been observing this and I hope I will not be an
exception. Sir, I thank you for giving me this opportunity. The devastation
that has been caused to the economy of Orissa or the people of Orissa need
not be explained because we have been discussing this issue in this House for
the last four hours. This is the worst disaster of this century. The human
sufferings were beyond description. Our hearts bleed when we imagine the
agonies, the sufferings and loss of lives in that part of the country when the
super cyclone has struck Orissa. It may take decades to restore the economy
of Orissa which has been totally shattered and the people are without houses,
clothes and food. Sir, the funniest part is that even at this juncture, the major
political parties have been trying to take advantage of the situation. The need
of the hour is to rush to the rescue of the people in the affected areas. Sir, the
entire east coast is susceptible to cyclones. We have been experiencing this
since centuries and as one of our colleagues has said that this thing never
came to the mind of the Government, either this Government or the earlier
Governments, that some permanent machinery has to be evolved either to
take pre-cyclone precautionary measures or to take post cyclone relief
measures. The people of that area were adequately informed that there was
going to be a cyclone.’l do not want to blame any Government. But | have to
do it. That is inevitable. Sir, what has been the contribution of the Central
Government at this stage? They have sent Rs. 200 crores. Is anybody
concerned about the misery of the people? 1 am sorry to say that the Head of
the State was abroad at that time. The Prime Minister had gone to Durban.
The senior officers had gone on leave. The senior officers of the Orissa
Government were absent. There was no accountability and for forty to
forty-eight hours, there was no communication with the Chief Minister of that
State. Such a sorry state of affairs was prevailing there. Sir, just by discussing
and debating this issue alone this probfem will not be solved. This is not the
time to say that the Finance Commission has not made any provision to this
effect or the Finance Ministry has not made any provision in the Budget to
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this g¢ffect. One of my colleagues has said that this House is supreme. Let us
pass a resolution. Let both the Houses of Parliament irrespective of the parties
pass a resolution that we want to extend every possible relief and support to
the victims of Orissa. Let us pass a resolution to this effect, and if necessary,
let us amend the Constitution. We should have that sense of duty to the
people of Orissa. | would suggest that a permanent machinery be set up to
tackle a problem of this magnitude. I would like to express my disagreement
and unhappiness about the way in which the responsible political parties have
behaved. Sir, the Central Government led by the B.J.P. has been saying that
the State Government has failed and the State Government has been saying
that they are not getting adequate money from the Centre to. tackle the
situation. But who is to be blamed? The people who are victims of the fury of
nature? And again, we are leaving the people at the mercy of nature only. As
civilised Governments, we should come to their rescue. We should feel that
responsibility. After all, I am fully confident that we have elected civilised
Governments. Blaming each other, when the cyclone victims are groaning and
crying desperately for help, is not in good taste. Playing politics over the dead
and suffering ones is inhuman and uncivilised. It is time we forgot all our
narrow partisan considerations. The paramount need of the hour is to wipe
out the tears of the suffering people and not to indulge in petty politics. Let us
not make political capital out of human sufferings. 1 strongly feel that the
Centre should extend all possible help to Orissa and we must try to rebuild
the lives of the people. One of my friends has made a suggestion that we, the
MPs, should send even the whole amount that has been given to us under the
MPLAD, to the Government of Orissa for its rebuilding activities. Thank you,
Sir.

SHRI BALWANT SINGH RAMOOWALIA (Uttar Pradesh) : Sir, like
all my colleagues in this august House, I also express my deep anguish and
sorrow at the events that have occurred in Orissa because of the super
cyclone. Sir, this country has stood by its tradition of helping the people in
agony. | have recently been to Punjab. A cluster of villagers have collected a
lot of food items, articles etc. and they are carrying and transporting them
from Punjab to Orissa. To my surprise, their determination and commitment
is so strong that that cluster of villagers is paying a fare of Rs.2,000/- per
truck to transport their commodities from Punjab to Orissa. And they have not
requested to any Government, neither the Central Government nor the State
Government, for any help. This is a true social service which they are doing. 1
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am told that one Sant Man Singh Pahewa has gone there with 500 disciples
and is arranging food for 15,000 persons daily.

Mg faies : wAR W@ T |
M Foa-a fag wEfam S, TR R R
A wg g daw . dw &= v € R 400 gE Ay iR Trae Ao R

SHRI BALWANT SINGH RAMOOWALIA: He is there. Now the
- people have stood as a team for the help of their Orissa brethren. 1 do want to
make any allegation, counter allegation, complaint, hidden complaint or mild
complaint. [ only want to make two or three things which need to be done
immediately. Sir, three days ago, a news-iiem came from England, America
and Canada that the Punjabis living over there. ... (/nterruptions).... Sir, 1 want
to draw your attention to one thing.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): [ am
listening.

SHRI BALWANT SINGH RAMOOWALIA : Okay, Sir. This is a
serious matter. In Canada, England and America, the Punjabis have collected
a large number of clothes, not used ones but new ones. But the Indian
Embassies are not cooperating. They want to ship these clothes to India. The
Indian Embassies should either provide containers or they should extend help
in collecting these things.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR) : 1 will request
the hon. Minister to pay particular attention to this. His grievance is that those
who are NRIs in America wish to ship new clothes, but they are not able to
get the help either from their Embassies or from our Ministries. So, I request
you to kindly pay your attention to it.

SHRI BALWANT SINGH RAMOOWALIA: Sjr, what requires to be
done immediately is this. I appreciate the commendable work done by the
Ministry of Agriculture, Government of India. This was also reported in the
Punjab newspaper by the great son who had gone there. The rehabilitation
work should be done immediately and schools should be started. Sir, I would
suggest that the location of the school buildings and other Government
buildings should be changed. Everything has been destroyed. We have to
rebuild them, and rebuild them at a higher place. Everything got
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innundated.... (Interruptions)....all the Government buildings.

Thirdly, Sir, seed is required. Now, the requirement of seeds for the rabi
crop should be arranged. Ganjam district of Orissa is known for vegetable
production. It should be taken up immediately. The farmers and artisans
should be sent back to their previous professions. Some new schemes must be
chalked out to deploy the farmers and artisans there. One thing which needs
our attention is that, some areas are totally deprived; no help has reached
them. On the other hand, there are some areas where the NGOs', the PSUs',
the Central Government's, and the State Government's help, is reaching. This
duplicity of commodities reaching a particular region in large numbers should
be checked. We should also learn a lesson fgom this devastation. In future, the
Government must come out with such schemes that buildings which are of
basic necessity, like hospitals and schools are built, and, along with them,
some buildings specifically for shelter purpose, are also built, so that the
people could face any natural calamity. With these words, Sir, I associate
myself with the feelings expressed by the Members in the House.

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): Now, Mr.
Khuntia. You have two minutes.

SHRI RAMACHANDRA KHUNTIA (Orissa): Sir, first of all, 1 must
express my gratitude and thanks to all the Members who have participated in
this debate relating to the Orissa super cyclone. |1 thank the Central
Government, the State Government of Orissa, all the other State Governments
of our country, the NGOs', especially, the army people, the national and
international agencies, and all the other organisations and individuals who
have helped the Orissa people. I want to mention only two points. e

There was a discussion about declaring this as a national  calamity.
Today, there is a dharna and a demonstration by the Indian National Trade
Union Congress. About 10,000 people were sitting in Jantar Mantar,
demanding that the Government should declare it as a national calamity. It is
not done from any political point of view. But everybody is of the opinion
that if it is declared as a national calamity, then the World Bank and all the
other mulitinational and international agencies would come forward to give
soft loans, that some loans which have been given earlier could be replaced,
and that the international community and other international organisations’
may also come forward to give help.
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The second point is this. It has been stated by the Prime Minister and the
Chairman, Task Force, that no such provision, neither in the famine code nor
in the relief code, to declare it as a national calamity.

From the very beginning the P.M. said that it would be treated as a
national calamity. In Orissa he said that it was being treated as a national
calamity. But [ don't see any reason why they are not declaring it as a national
calamity. As one hon. Member has rightly said, if our Constitution , on the
basis of which our country, administration, judiciary and parliamentary
system is working, could be amended for 85 times, it can be done now also. If
all of us feel that the Orissa super cyclone is really a national calamity, if all
the parties including BJP and BJD, who are in Government, feel that this
should be declared as a national calamity--whether it requires a Constitutional
amendment or it requires to develop a structure or an ad hoc system--if both
the Houses agree, the Government should also agree and declare it as a
national calamity and take this issue seriously.

Another point which I want to make is that the Government has asked
some public sector companies to take care of some blocks. Some State
Governments also have adopted some districts. Paradip Phosphates has been
affected seriously. Paradip district is the most affected area. There were 1,800
workers. Out of them, eleven were dead and some of them were injured.
These 1,800 contract labourers’ thatched hutments were completely washed
off. After this incident, these workers had taken shelter in schools and
medical camps. Of course, they have to leave the medical camps and schools
because they are very much essential for the children. But without giving
them a tarpaulin, without making any alternative arrangements, the
management has instructed the workers to leave the school and medical
camps. [ think this is not right. I think the public sector managements, when
they take care of some blocks and schools, should take care of the contract
workers also. The point which 1 want to make here is this. Mr. George
Fernandes, our hon. Minister, who was a trade union leader earlier, knoWs it.
They are poor people. One-third of the population of each and every village is
daily-rated workers, who are unorganised agricultural workers and contract
labourers. It is these people who have been the victims of the cyclone and
they are the persons who have mainly lost their houses. The irony of the fact
is that 30 crores people of our country, who are agricultural workers and
unorganised workers. have no legislation to protect their rights. Legislations
like the Provident Fund Act, Gratuity Act, ESI Act, etc. do not cover them
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‘and give social protection. If these were applicable to themn, the family
members of the dead would have got some help. So, 1 request the
Government, through you, Sir, that it should bring a comprehensive
legislation to cover them and to provide them social security so that at the
time of any natural calamity like floods or cyclone or any calamity that can
take care of their social security themselves. The Building Construction Act
of 1996 can also give protection to the construction workers or contract
labourers. But that has also not been implemented. With these words, 1 thank
all the organisations and the Government which have helped us in this time of
crisis. 1 once again request the hon. Prime Minister and the Government to
declare the super cyclone in Orissa as a national calamity. Thank you.

sftrh A sl (A-PEfE) ¢ ST wRieT, AR B S @
TE AE A1 | IR UFS AeT FE WS A 9§ WA qgd AR @rEeH
Io1g ¥, I FIA AU A" H A gU A Rrd sa Fe ol ¥ ww 3ga
qE @ 91d & f T I B gl a9 SO ) feHew X @ € R TE
THE ¥ T B9 AN € | §H AU AU P oA1SH BEd § ik what is the kind
of example we set for the rest of the country? If we cannot even be present in
full strength in the House when such a tragedy is being discussed, how do we
let the people of Orissa know that we shared their grief? I think it is time that
all of us look into our hearts to answer this question. Hon. Sir, you have
cautioned us against reiterating and repeating the points which the other
Members have made. 1 beg to disagree with you. [ think it is extremely
essential that the demand be reiterated. We are speaking with one voice,
cutting across party lines. So, the Government was forced to take in this
demand that we are making. The Hon. Prime Minister has said that we are
Jreating it like a national calamity. Unfortunately, in the present situation, this
is not enough. The Government needs to declare it as a national calamity.
Only then we actually can have the money that is required for the purpose.
Only then the international agencies which came forward with so much
unprecedented help in Turkey, can provide us the help that they can. The
people of India should not believe that the Government is being guided by
narrow political gains. The other point I wish to make, Sir, is that, we have no,
rehabilitation policy. When we were crying against the repeal of ULCRA, we
were saying again and again that it is an important legislation. Land is an
extremely important resource in the hands of the Government to rehabilitate

260



[30 November, 1999] RAJYA SABHA

people. But our voice was not listened to. In the wake of the Orissa cyclone, .
hope the States will rethink on the repeal of ULCRA and realise that land is
an important source in their hands and they must not surrender it to the peoptle
who are only going to make money out of it. Meanwhile, Sir, in the hour of
crisis, whom the people of Orissa should turn t0? The State? The State has
already thrown up its hands. The Centre? The Centre is not doing enough.

The people of Orissa are crying. H®! WA €EF H1 U I &1 A § uwi
AT e g

arelt daa A TE, o o wae i,

o1 e W A a1, IR I YEe] e |

e T Bed gU 6 e vl | e 8 9 qed | A amad gfeean
T ot & 6 omas g9 S 31w |

THE VICE CHAIRMAN (SHRI1 ADHIK SHIRODKAR): Thank you. I
take your point about the absence of people. I am confident that you will set
an example by remaining present throughout the response of the Hon'ble
Minister.

it gt o derdt (SR wRw) ¢ AT SuwHTere weied, S€n A
Y H vard) & 9ed Wil wehard F ORI 94 ol @ 2w F Ao usd
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qE 8 TN AR S Ft ot ger 9@ S9d e 3w o ' 2
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fRyfra) ¥ fves & v e wrd-av UK R W) g8 S 9ifRv | e
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9 ga foeomd € 3 W9 qfa <o ol @ @) &9 & 9 &) SN &
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SHRI KARTAR SINGH DUGGAL (Nominated) : Mr. Vice-Chairman,
Sir, my heait gues out to the people and the Government of Orissa. They are
suffering the wavail of the after-effects of the fury of the super cyclone that
has occurred there. It is not the time to find fauits with the people and the
Guverninent. My heart-again goes to the Chief Minister who is being_ .
maligned. People are saying that he would be ousted. Instead of finding faults
with others, we chould learn a iesson from this tragedy. It is being said that
we were not warned. The fact is, a warning was given but we did not take
notice of it. Sir, I was in the United States last year staying with my daughter
in Florida. It was warned that there would a tornado. Immediately, the schools
were closed and people started storing water in their houses and also
purchased candles. They prepared themselves for the tornado. There was a
very important rally which was postponed. We should learn a lesson that
whenever there is a warning of this kind in future, we would take notice of
that and prepare ourselves.

Secondly, I am reminded of Tashkent which suffered from an
earthquake. Immediately after the earthquake, the erstwhile Soviet Union took
the responsibility of rehabilitating this town. That town was parcelled into
various sectors and the State took charge of various sectors. Here I am told
that some States have adopted some districts. 1 believe that the State of
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Punjab, which has the experience of rehabilitation—-they did a miracle in
rehabilitating the people after partition-- and also has the experience of
ushering in a green revolution, knows how to organize agriculture. They
should be commissioned to take charge of an important district of Orissa. The
other States also should be asked to come to the rescue of the people. This
would make for cohision. This would make for emotional integration which
the country needs so badly, '

THE VICE-CHAIRMAN (SHRI ADHIK SHIRODKAR): 1 am
confident that the hon. Minister will consider the suggestion of taking benefit
aof your experience in rehabilitation.

Now, we have one more speaker. Thereafter, there is a message from the
Lok Sabha. Then, I would have the sense of the House whether we should
continue after that. It is past five now. Now, I request Shri Gandhi Azad.
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